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BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN ZONE BENCH, PUNE, AT-
PUNE

Original Application No.113 of 2023W2Z.

Kapil Baliram Bomnale & 23 Others
......} Applicants.

VERSUS

Director, M/s Twenty-One Sakhar Karkhana Unit No.3 & Others.

...} Respondents.

REJOINDER REPLY ON BEHALF OF THE APPLICANTS TO THE REPLY OF THE
RESPONDENT NO.1

MAY IT PLEASE YOUR HONOUR:

The Applicants have gone carefully through the Reply-Affidavit filed on behalf of the Respondent
No.1 and the Respondent No. 2 & 3 respectively and has decided to file Rejoinder Reply to these
Replies after visit & inspection of the Joint Committee constituted by this Hon’ble Tribunal so as to
bring on record their objections and points of view before Hon’ble Joint Committee and also to get
status of grant of Renewal of Consent to Operate for the Season 2023-24 as under:

1) Atthe outset the Applicants would like to submit that they would like to file the Application
in the prescribed Form Il of Application for Relief & Compensation under the Rule-8 (1) after
receipt of the Joint Committee Report. Necessary Permission may please be granted.

2) Objections & Counter-Reply to the Reply/Submissions filed by & on behalf of the

Respondent No.1 dated 18" November, 2023 as under:
It is admitted fact by the R.N.1 that out of 70 Acres of Land about 20.06 Acres of Land was
owned by the Applicants and acquired by the Unit No.3 (Respondent No.1) However, out of
70 Acres of Land about 8-12 Acres of Land has been occupied for the premises of the Factory
itself. Therefore, about 60 Acres of land only available for the disposal of its effluent generated
from the Unit No.3. The Applicants Total Agricultural Land besides 20.06 Acres Land acquired
by the Unit No.3 is about 103 Acres of Agricultural Land being owned by the Applicants’ Family
- Members, which is adjoining and surrounding the Unit No.3-Sugar Factory of the R.N.1, on
which the Livelihood of the Applicants’ as well as their Family — Members dependent, which
are being damaged and affected due to discharge of effluent from the factory of the R.N.1’s
Unit No.3 & its black smoke as well as black ash on the Applicants’ Agricultural Land and their
residential areas. The Statement of 7/12 & 8A Extracts of the Applicants’ Family — Members
wilh 7/12 Extracts are enclosed herewith & marked as an Annexure-I collectively.

These Agricultural Lands owned by the Applicants & their Family-Members have beem=-._

damaged with the Agricultural Crops thereon since operation of the Responden; No. 3’; () NS
industry in this area due to discharge ot substandard polluted effluent, em;; m,.n df blaak:\;':'
smoke and ash on the crops and environment. Not only agricultural yield afefer'geﬁ hut algo ;:-’_.}-. 5
due black smoke and black ash and polluted effluents discharged by the R. [\f !‘bl,rt wlaﬂiéver e
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crops taken its cost has also been very much dropped at the time of selling and our health also

deteriorated due to consumption of such grains. Besides that, it has disturbed our mental

peace. Almost all the Applicants are Small Agricultural Land-Holders-Farmers.

Supporting Documents in respect of Appellants’ Grievances- The following are supporting

documents & information with regard to the Appellants’ Submissions:

a) The Applicants have already submitted in writing their Representation to the Joint

Committee in writing during its inspection and visit to the R.N.1 -Unit No.3 &
Surrounding Areas and shown the spreading of Black Smoke as well as Black Ash and
their Agricultural Crops &Fields damaging it. A copy of the Representation submitted to
the Joint Committee in Marathi & True Translation thereof dated 14" December, 2023
along with the enclosures thereto are enclosed and marked as an Annexure- ||
collectively. The grievances of the Applicants with the supporting documents are
reproduced in the said Representation submitted to the Joint Committee vide above
Letter dated 14-12-2023.
Hon’ble Joint Committee had caused visit & inspection to the Applicants Agricultural
Lands and shown the black smoke as well as ash contents spread over the crops &
agricultural lands of the Applicants. The Applicants would like to offer its comments on
the observations made by the Joint Committee in its Report when made available. The
team of some government department

b) The Affidavit-Reply of the Respondent No.1 instead of taking steps to bring quality of
its treated effluent within the prescribed standards in the Consent to Operate, has taken
unnecessary and unwanted objections to the procedure for the collection of samples in
the months of January, 2021 to January, 2023 of all effluent & emission analytical
reports of samples without mentioning any thing about why it had not taken these
objections at the time of collection & receipt of analytical reports exceeding standards?
The Applicants crave leave to refer to and rely up on the Joint Committee Report and
Offer their comments when received.

c) With regard to Athe contents of sub-paragraph 7.1 is concerned, it is submitted that the
Last Renewal was granted by the Respondent-MPCB on 28-11-2022 in the name of M/s
Dharashiv Sakhar Karkhana Unit -lll i e its predecessor, which was valid up to 31-07-2023
only and the R. N. 1 had not even transferred it in its name for the reasons best known
to it. It is more surprising that even after expiry of the period of the said Consent to
Operate dated 28-11-2022 on 31-07-2023, the R. N. 1 though applied for Renewal of
Consent on 24™ July, 2023, it has not been granted might be on account of inadequate
treatment & disposal arrangements as well as pollution control devices and not meeting
the standards laid down under the provisions of the Environment (P) Act,1986. A copy
of the Renewal of Application for Consent made by the R.N.1 is enclosed herewith &
marked as an Annexure-lll. The R.N. 1 was being operating the Unit No.3 without
obtaining Renewal of Consent to Operate for this Season of 2023-24 and continue to
violate the provisions of the Water & Air Acts. Subsequently, the Consent to Operate
has been granted after the Applicant has given the complaint in writing about operation
of the Respondent No.1 without obtaining Consent to Operate on 14-12-2023. A copy...
of Consent to Operate granted on 09-12-2023 is enclosed herewith & marked-as an
Annexure-lV. The Respondent No.2 has again issued Second Ineffective Warniﬁg Notiéé" -
dated 24-11-2023 with mild instructions to take corrective measures and, upgrada the._ L
ETP/APC- System. A copy of the Warning Notice dated 24-11-2023 alcmg Wr‘(h True-
Typed Copy thereof is enclosed herewith in view of faint copy received| p.an_d RT! and.i__:._'-‘-

585

marked as an Annexure-V. The Applicants have already pointed out in thej r,d réq 1}3
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of 2023WZ [Para-10 (Ill) & (1V) of the O.A. No.113 of 2023WZ] The R.N.1 was operating
only on the basis of an Irrevocable Power of Attorney dated 30-11-2022 as accepted by
the R.N.1 from 20™ August, 2022 till recent Consent to Operate obtained on 09-12-23.
In fact, after expiry of Consent to Operate dated 28-11-2022 which was obtained in the
name the then of M/s Dharashiv Sakhar Karkhana Unit-No.3 on 31-07-2023, the R.N. 1
restarted its Sugar Unit on 02-10-2023 without Consent to Operate till 09-12-2023, when
Consent was granted before the visit of Joint Committee, which had visited on 14-12-
2023.

It can be observed from the Reply of the R.N.1 at Annexure-E (Pages-35) that the R.N.1
admitted that except attendance of pumps, gear, air blower, maintenance and starting
of ETP as it is, no upgradation or improvement is done in the Pollution Control
Arrangements.

With regard to Para-7 (2) it is submitted that though, some of the Applicants were the
employees of the R.N.1 on account of their appointments were made only on account
of acquisition of agriculture lands of some of them to provide them livelihood, it was
just to get consent for acquisition of their lands. Subsequently, some of them have been
discontinued. The R.N.1 does not want to continue services of some of the employees
who had been appointed temporarily till acquisition of their agricultural land/s.
Therefore, the R.N.1 has made N.C.R. dated 14-12-2022 bearingNo0.0256/2022 against
the Applicant No.15 so as not to continue him in the temporary services. In fact, in order
to discontinue some of other few employees, the R.N.1 has deliberately barred them
from entering upon the factory premises from 22-12-2022. Some of few applicants are
depending for their bread & butter on their services and therefore have tried to meet
the management and allowed to enter after dividing them from others. The present
Application has no whatsoever connection with the earlier ban on entry into factory-
premises. This is not vindictive litigation. It is purely filed on the basis of substantive
documentary evidence of highly exceeding analytical reports of samples collected by
the MPCB from time to time, Krishi-Expert Report and actual observation about the
spreading of Black Smoke & Black Ash Contents and discharge of
untreated/undertreated / partially treated effluent into nearby agricultural land/s,
stream/s/environment etc.

With regard to Para-7 (3), (4} & (5) of the Reply of the R.N.1, it is submitted that the
R.N.1 has admitted that when it has taken over the management from the earlier
management, it required several improvements. It is stated that it has installed two
Venturi Type Scrubbers to Two Boilers in November, 2022. In fact, on 19-01-2023 the
R.N.2 directed the R.N. 1 to take corrective measures to upgrade its ETP & Air Pollution
Control Devices by issuance of the Warning Notice. The R.N.1 vide its Reply to the
Warning Notice dated 27-01-2023 admitted that it has started work with expenses of
Rs. 60 to 70 Lakhs for Wet Scrubbers and being completed and discussing with the
experts and planning for more better results. It also agreed for construction of new ETP
for next season. It itself shows that the ETP & APC are not adequate & suitable to
achieve the EPA & Consent Standards. [Annexure-E at Page-35 of Affidavit Reply of the
R.N.1] The Applicants have already brought to the kind notice of the Hon’ble Joint~
Committee that the Black Smoke & Ash are still emitted & spread over the crops &
agricultural land/s as well as highly polluted effluent was also being discharged by.the /
R.N.1. o/ R

The main grievance of the Applicants is that inspite of discharge of highl_y ﬁql_iljted
effluent & emission from January,2021 to January,2023, no substantive actim ihclﬁding
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issuance of final preventive directions or prohibitory orders, filing of prosecution and
assessment of environmental compensation action/s initiated, which has resulted into
serious damage to the nearby agricultural lands and crops of the Applicants, which
needs to be compensated.

With reference to the Para-7.6 of the Reply, it is submitted that the R.N.1 has in clear-
cut terms admitted that the results of effluents & emissions in the air (source &
ambient) and in the water within the factory (i e.in the nalla/s in the village & the
farmlands) have been significantly reduced. However, it is partially true because even
as on date it is observed during the visit of the Hon’ble Joint Committee, the emission
of black smoke & ash and also substandard effluent without obtaining renewal of
consent was noticed. The Photographs taken on the different dates in respect of black
smoke & black — ash spread over the nearby agricultural lands with the Survey Nos and
also on nearby stream specifically described under the respective photographs are
enclosed & marked as an Annexure-VI collectively.

With reference to the Para-7.7 of the Reply of R.N.1, it is submitted that since the R.N.1
has taken over the management through Irrevocable Power of Attorney and now
absolutely by making an Application for Renewal of Consent at Annexure- 11l enclosed
above is responsible for the Legacy of earlier damage caused to the environment. The
management is taken over along with the liability of earlier management.

With reference to para-7.8, it is submitted that the supply of water to nearby
agricultural farmers is in order to utilize treated effluent after achieving standards & not
for discharging substandard effluent/s and causing damage to it. After going through
various Analytical Reports of Joint Vigilance Samples collected from 02-04-2021 to 24-
01-2023 [ Pages 13 to 15 of the Body of the Application and Actual Analytical Reports at
Pages 113 to 138 at Annexure-l duly supported by the Visit & Inspection Reports at
Annexure- F-1 to F-3 of the Original Application as well as Krishi-Expert Report dated 20-
01-2023 at Annexure-K ], it is well established that the substandard effluents were
discharged not only on R.N.1’s Agricultural Land but also on the nearby Agricultural
Lands belonging to the Applicants &/or their Family-Members.

With regard to the expansion proposal Complaint | mentioned at 7.9 to 7.12 of para-7
of the Affidavit in Reply of the R.N.1, it is submitted that the R.N.1 had kept the
Applicants In dark about the proposed expansion till the Public Hearing is conducted
avoiding any notice to the Applicants wha have plausible stake in the proposed public
hearing. No Executive Summary or Draft EIA made available or served on the Applicants,
when they are having their residences & family-members’ agricultural lands adjoining
the R.N.1’s Sugar & Distillery Units and they had earlier lodged a no of complaints about
the spread over of black smoke & ash on their land/residences, thereby damaging their
crops & agricultural lands as well as public health. The Applicants therefore, specifically
informed this fact to the notice of the District Collector & Minister to make available
documents of public hearing and also to extend them an opportunity to be heard with
regard to their damages & grievances etc. [ Grampanchayat has already passed
Resolution 26-12-2022 for issuance of Notice to R.N.1 at Annexure-) & L page-139-140
& 143-146 and no intimation given about the Public Hearing was brought to the-hotice

of District Collector vide Letter dated 20-04-2023 at Annexure-F-3 page—_BL'_}_%Z] Béw&ﬁgr,. <
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till date no hearing extended in respect of expansion & our grievantés. Hence, sy

prayed that without extending hearing to the Applicants having pla;ml:ﬂe stake in the
Public Hearing, no Environment Clearance may kindly be granmjl on the basis of
conducting of public hearing in dark.
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i) With regard to sub-para-7.13 & 7.14, it is incorrect to say that show - cause -notices
issued by the MPCB have no merits, on the contrary in spite of substantial non-
compliances, no substantial action has been initiated by the MPCB. In fact, R.N.1's Reply
does not bring on record any compliances.

4) With regard to the alleged steps stated to be taken for upgradation in para-8, 9 & 10 of the
Affidavit-Reply of the R.N.1, it can be treated as an admission about inadequate pollution control
arrangements. Even during the visit of Joint Committee also black smoke and ash was observed to
be emitted and shown by the Applicants on their lands & crops and residences. It indirectly
admission about inadequacies of earlier ETP & APC, which necessitated further upgradation. All the
Visit & Inspection Reports, Analytical Reports & Krishi Expert Report clearly brought on record non-
compliances on the part of the R.N.1 beyond reasonable doubt. Since, the Applicants & their Family-
Members have already been affected due to serious pollution caused by the R.N.1 and also of
environment & surrounding streams, heavy environmental compensation should have been
imposed on the R.N.1 and the Affected -Applicants & Family-Members are entitled for
compensation. After receipt of Joint Committee Report & Agricultural Team visited to their
agricultural lands & crops, they will submit prescribed form for environmental compensation for
damage caused to their agricultural land, crops & health.

The contents of the above Rejoinder-Application are true and correct to the best of our knowledge
& belief. All Annexures thereto are true copies of the office-copies with the Applicants. All
Applicants have gone through the Reply of the Responmdent-No.1 and Rejoinder-Reply/Counter-
Reply to the Respondent No.1’s Affidavit-Reply and then authorized me to submit this Rejoinder
and Counter-Reply to the Affidavit in Reply of the Respondent-No.1. An Affidavit in the support of
the Rejoinder-Application is enclosed and marked as an Annexure-VII.

For & On behalf of Applicants,

Yopd

(Kapil Baliram Bomnale)
VERIFICATION

I, Kapil Baliram Bomnale, the Applicant No.1 hereby verify that the contents of para-1 to 4 of this
Rejoinder-Reply to the Affidavit in Reply to the Application filed by the R.N.1 dated 18"
November,2023 are true & correct to the best of my knowledge & belief as well as on the basis of
office-record and my personal knowledge. All Annexures thereto are true office copies of

documents available with me and filing it on behalf of all the Applicants.

Dated this § Jth day of January, 2024 at Nanded. SR )

MY 27 o T

.

(Kapil Baliram Bomnale)

|
5
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List of 7/12 & 8A Extracts of Applicants & Their Family Members: Annexure-|

589

Sr. Name of the Applicant/ Family Relation with the 7/12 Extract | Areain
No. | Members of Applicant Applicant Land Survey | Hector
No/s
Shri Kapil Baliram Bomnale (Land in the Father of Applicant | 365 1.54
1 Name of Shri Baliram Shesherao No-1 and Applicant | and
Bomnale, Father of Applicant) No-4 554 0.60
2 Shri Gangadhar Shesherao Bomnale Applicant No-2 556 0.59
Shri Somnath Balaji Bhalke (Land in the Father of Applicant | 336 1.05
3 Name of Shri Balaji Bhimrao Bhalke, No-3 and Applicant | 338 0.26
Father of Applicant) No-18 and 0.23
i 355
4 Shri Damodhar Laximan Jamge Applicant No-5 327 0.40
Applicant No-6 365 0.62
5 Shri Shivraj Shesherao Bomnale And
556 0.60
6 Shri Sunil Damodhar Jamge Applicant No-7 304 1.90
7 Shri Baliram Raosaheb Bhalke Applicant No-8 442 2.00
338 0.25
8 Shri Madhukar Bhimrao Bhalke Applicant No-9 355 0.22
And
356 0.50
9 Shri Madhavrao Kondiba Bomnale Applicant No-10 555 1.69
10 Shri Parmeshvar Gangadhar Bomnale Applicant No-11 365 0.52
Applicant No-12 311 1.36
11 Shri Bharat Shrirang Jamge And
326 0.10
12 Shri Gajanan Balaji Bhalke Applicant No-13 349 2.21
350 1.70
13 Shri Vyankati Shivappa Bhalke Applicant No-14 And
447 0.90
14 Shri Sanjay Damodhar Jamge | Applicant No-15 | 304 1.90
15 Shri Shidheshwar Vyankati Bhalke Applicant No-16 350 1.70
16 Shri Pralhad Madhavrao Bomnale Applicant No-17 365 1 1.70
17 Shri Nagesh Shivraj Bomnale Applicant No-19 365 0.46
18 Shri Kondiba Gangadhar Bomnale Applicant No-20 365 0.51
19 Shri Omkar Madhukar Bhalke Applicant No-21 340 1.02
20 Shri Shidheshvar Gangadhar Bomnale Applicant No-22 365 0.52
327 0.69
21 Shri Chatrapati Shrirang Jamge Applicant No-23 And
| 330 112
365 0.97
22 Shri Umakant Madhavrao Bomnale Aplicant No-24 And
555 0.80
Mother Of 554 055 |
23 Shrimati Sarjabai Shesherac Bomnale Applicant No- 4 And
| 24 | Mrs.Shantabai Shivraj Bomnale | Wife of Applicarﬁ o
No-6
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25 Mrs.Sarasvatibai Madhavrao Bomnale Wife of Applicant 552 1.02
No-10 _
26 Shri Shesherao Shivraj Bomnale Son of Applicant 365 0.47
- No-6 |
o Wife of Applicant | 337 1.37
27 Mrs.Laxmibai Vyankati Bhalke No-14 And
449 0.40
Wife of Applicant 327 0.68
28 Mrs.Svati Bharat Jamge No-12 and
330 1.12
29 Mrs.Dwarkabai Shrirang Jamge Mother of 311 1.36
- Applicant No-23 i
30 Mrs.Gangabai Damodhar Jamge Wife Of Applicant 304 3.57
No-5
Total 42.43
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LETTER TO HON’BLE JOINT COMMITTEE TO TAKE ON RECORD GRIEVANCES OF THE APPLICANTS

To,
Hon’ble Joint Committee appointed in O.A. No. 113 of 2023WZ,

1) Hon’ble Nishchal C.,
Scientist-D, Regional Director, Central Pollution Control Board, Pune.
2) Hon’ble District Collector, District Collector Office, Nanded.
3} Hon’ble Regional Officer, MPCB, Chhatrapati Sambhaji Nagar.
4) Hon'ble District Adhikshak Krushi Adhikari, Krushi Adhikari Karyalay, Nanded.

Subject- Regarding Hon’ble Joint Committee Visit & Inspection of 21 Sakhar Karkhana Unit No.3.
Reference- Your Communication vide Outward No. MPC/SRON/Tech 294/23.

Respected Sir/s,

With reference to above referred Letter on the subject-matter, we the following signatories
submit our representation as under:

1. During your joint visit & inspection, please visit our agricultural lands and nearby 21
Sakhar Karkhana Unit No.3 with regard to serious damage caused to agricultural lands &
crops due serious pollution caused by the 21 Sakhar Karkhana-Unit No.3 due to discharge
of black smoke containing ash and polluted effluent in the said area so as to submit factual
report thereof to Hon’ble Tribunal.

2. We are enclosing for your Kind perusal the Factual Report of Hon’ble Krishi Expert from
the office of the Krishi Adhikari, Nanded dated 20" January,2023. (Annexure-A)

3. We also enclosed herewith the Visit & Inspection Reports of the MPCB-Officers to M/s 21
Sakhar Karkhana Unit No-3 in Marathi & English showing various non-compliances from
time to time, which are self-explanatory for taking into consideration. (Annexure-8
collectively.)

4. The Analytical Results of the Joint Vigilance Samples collected from time to time by the
MPCB-Officials from time to time in respect of substandard effluent and emissions from
time to time are enclosed for ready reference for kind perusal, for which except Warning
Notice no other substantial action is initiated by the MPCB. (Annexure-C collectively.)

5. Hon’ble District Collector’s Letter is enclosed to do needful about complaint of us for not
extending an opportunity of hearing to participate in the public hearing in spite of the fact
that we are having our agricuitural lands and damage caused to the crops by the 21 Sugar
Industry though we are adjoining it. (Annexure-D) No opportunity is given by the MPCB or
Karkhana till date.

6. We are also enclosing herewith the Joint Application is made to Hon’ble District Collector
for sanction of compensation under the provisions of the Public Liability Insurance
Act, 1991 (Annexure-E)

_7.__We are also enclosing herewith the copy of the Original Application No.113 of 2023WZ

) Y "ngdN before the Hon’ble Tribunal for kind perusal having Annexure duly translated into
-E‘ﬁghs@m respect of our grievances. (Annexure-F)

s -. .-Thls year,:the Karkhana appears to have started crushing season and sugar industry

"'_'"_'..wlfho tol:‘gtalmng Consent Renewal as no copy of it has been made available to us. No

: ac‘t{o has been initiated by the MPCB except one more Warning Notice stated to be

X g \Mthout making available copy of such notice. We are enclosing herewith the copy
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of complaint made with the photographs of emission of black smoke and ash on our crops
& agricultural land. (Annexure-G)

We therefore request Hon’ble Committee to take on record this written representation
and please visit our agricultural lands, so as to prepare factual report for onward
submission to Hon’ble NGT, Pune. Wastewater not conforming to the standards with black
smoke & ash discharged into nearby river, which further meets Godavari-River & causing
pollution thereof. Please visit said area also. We following members of Farmers-Families
showing the 7/12 S. Nos shown before everybody have signed this representation. We are
separately submitting 7/12 Extracts for taking on record. (Annexure-H collectively.)

Sr. Name of Farmer’s Family in Full | Gat No & Village of | Signature of
No. Farmer Family

1 Kapil Baliram Bomnale 36555 enivan] 9. | KR o ¢ S\
2 Gangadhar Shesherao Bomnale 9)9/)51{ ) H) 0
3 Somnath Balaji Bhalke R\ AT J
4 Baliram Shesherao Bomnale [CRC™ =N %T"
5 Damodhar Laxman Jamge .ﬂd’*j’(\ N

6 Shivraj Shesherao Bomnale

7 Sunil Damodhar Jamge G

8 Baliram Ravsaheb Bhalke @O TTH

9 Madhukar Bhimrao Bhalke

10 Madhav Kondiba Bomnale (2

11

Parmeshwar Gangadhar [; : Z
Bomnale

12 Bharat Shrirang Jamge W’

13 Gajanan Balaji Bhalke IidT

14 Vyankati Shivappa Bhalke ¢ N\

15 Sanjay Damodhar Jamge .

16 Siddheswar Vyankati Bhalke FQ){ é}zcw—'

17 Pralhad Madhaavrao Bomnale DG

18 Balaji Bhimrao Bhalke asre

19 Nagesh Shivraj Bomnale N smioee

20 Kondiba Gangadhar Bomnale AoV

21 Omkar Madhukar Bhalke o |

22 Siddheshwar Gangadhar {\m
Bomnale ) «:', y

23 Chhatrapati Shrirang Jamge W l

24 Umakant Madhavrao Bomnale \"X@"N\"

T o i
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True Translation of Subject-Expert Krishi Vigyan Kendra Report dated 20'" January, 2023 il K:E‘Es__l_}mﬁ o
Date-ZU-D_-Z_l 023,

To,
Taluka Krishi Adhikari, Loha.

Subject- Shri Gangadhar Bomnale. Resident of Shivani-lamga, Taluka-Loha’s Crops Observation
Report

Reference- Taluka Krishi Adhikari, Loha's Letter No.39 dated 18-01-2023.
Sir,

With reference to the subject-matter, visit has been caused to the complainant-Gangadhar Sheshrao
Bomnale’s Agricultural Land as per his complaint on 19-01-2023 in the presence of Shri Ramrupe D.
V. (Krishi Superintendent) & Smt. Kepner R.S. (Krishi Assistant) and inspected it. All Farmers’ nearby
Karkhana have been visited the crops on such agricultural farms like jawar, wheat, feed crops,
turmeric and vegetables crops with tomato, bhindi, and watermelon were spread over with the ash
and therefore the quality of fruits become partially spoiled. Fodder Crops become unfit for animal
feed due to spread over of ash content thereon. Cotton Crops at the stage of ready for removal due
to ash content spread over it its quality has been spoiled.

Submitted for information.
sd/-

Dr. Santosh Chavan,
Subject-Expert {Udyan Vidya)

Krishi Vigyan Kendra, Sagroli.

Stamp.

TRUE COPY
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JOINT INSPECTION REPORT DATED 1'_7!}&2023.

TRUE TRANSLATION OF MARATHI TO ENGLISH OF JOINT VISIT REPORT OF DHARASHIV SAKHAR
KARKHANA [M/S 21 SAKHAR KARKHA#A LTD]., TALUKA-LOHA, DISTRICT-NANDED, SHIVANI
(JAMGA), DISTRICT- NANDED DATED 17-18¢2023.

COMPLAINANT-SHRI GANGADHAR SHESHRAO BOMNALE AND OTHERS.

REFERENCE-Application received from the District Collector-Office dated 17-01-2023 and Application
recejved by this Office dated 16-01-2023.

SUBJECT- Regarding Huge Damage caused due to emission of ash from Chimney, discharge of
polluted water & Bagassé to my Agricultural Ltand from M/s Twenty-One Sakhar Karkhana Ltd.
Jamga-Shivani & resulted into health-problems of family, hence action to be initiated against
Karkhana Administration.

The following things are observed with regard to the complaint under reference on the captioned
subject verified on today on this 17-01-2023 with the Complainant Shri Gangadhar Sheshrao
Bomnale & Other Villagers and Shri Atul Dinkar Swami, Chief Chemist, Representative of Karkhana

1) The Consent has been granted to the said Karkhana for production of sugar, molasses,
bagasse, and press mud valid up to 31-07-2023, Factory is in operation from 16-11-2022,
Earlier, said Karkhana was in operation by name M/s Dharashiv Sakhar Karkhana {Unit-1i1}.
The said Karkhana has been transferred to 21 Sugar Limited Unit-3 on 22-08-2022.

2) The said Karkhana has installed arrangements for air & water pollution like Stack/ Chimney
height is 65 meters and the Minimum Detectable Change {MDC} in poliutant concentration
{or load) and Wet Scrubber and observed to be in working conditions. Primary, Secondary,
Tertiary Treatment arrangements provided far industrial effluent & was in operation.

3) Itis necessary to upgrade/improve air poliutian contral arrangements to bring emission of
ash from the chimney/stack to the consented standards. The possibility of its falling on crops
and damaging it/land /water and causing pollution cannot be ruled out.

4) Similarly, despite 315 CMD Industrial Effluent every day was required to he treated in the
ETP installed by it, Industrial Effluent was observed to he discharged outside premises of
karkhana. Similarly, said effluent was observed ta be percolated in the agricultural crops in
adjcining agricultural fand & further flowing to the west side and mixed up at a 1.5 km
village-nzlia and further meeting to Godavari-river at about 2km.

5) The 22 Acres agricultural land of Shri Gangadhar Sheshrao Boemnale is at about 20 feet
distance towards east and in his agricultural iand sugarcane, wheat, jawar, tomato, cotton,
gram etc. crops heing observed with ash contents spread cn it.

6) At the Southside adjoining Karkhana backside of its agricultural land of Sidheshwar
Vyankati Bhalake ahout 10 acres land wherein gram, onion, cotton, chili, grass, sugarcane
crops cbserved and ash observed to be spread over it and effiuent of karkhana as well us
agricultural pond. Similarly, behind them 12 acres of agricultural land of Madhukar Bhimrao
Bhalake is there in which Turmeric, cotton, jawar, wheat, gram crops observed, Similarly,
behind that about 22 acres agricultural land of Madhav Manikrao Jamge at about 10 feet
fram the Karkhana having crops of cotton, watermelon sugarcane & vegetables & on it also
ash contents and dust thereof pbserved & industrial effluent was observed to be percolated
& mixing into agrlcultural pcmd Itgdwas also m.rcolatmg in the 1;]1m" ng:dppﬂﬂ?&@@l crops
land was observed. e : -

1 L .j' s 3 B :_ ’ .H- ; .‘US}-{A W
Yogd I SESENLN S 3\# \
[l P 2LENAY 7. & 1a587\d\§
it Bomne (O $ gk
| p\F AQHIRA

prnenne - 8693
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7) Between the spray pond of Karkhana & ETP, about 6 acres agricultural land of Shri Datta
Tukaram Jamge Is there and the crops of cotton, jawar & beam (tur) were observed with

spread of ash & dust thereof.

8) Towards west side agricultural land of Bharat Shrirang Jamge of 15 acres with the sugarcane,
cotton, turmeric, jawar & wheat crops with ash & dust thereof observed. Similarly
agricultural land of Digambar Laxman Jamge of 30 acres with cotton, jawar, heam, gram with
spread of ash & dust thereon observed. Similarly agricultural land of Sanjay Damodhar
Jamge with Jawar, wheat, groundnut, beam, cotton with ash spread thereon obhserved,
Fram the above, it is noticed that the Karkhana should immediately stopped air and water
pollution and should submit an action taken report to this office within 15 days’ time,

whereby in that area water & air pollution can be avoided.

sd/-
(Atul D. Swami)

Sd/-

sd/-

{P.B. Bawane)

sd/-

(Gangadhar S. Bomnale) (Parmeshwar B. Bomnale)

Sd/-

{Sanjay Damodar Jamge) (Sidheshwar Vyankati Bhalake)

Sd/-

Sd/-

Sd/-

(Madhav Manik Jamge) (Bharat Shrirang Jamge)

Pewde

(e

!

P

cop |

AW

Sd/-
(Rajendra Patil}

Sd/-
(Kapil Baliram Bomnale)

Sdy-
(Yalaba Tukaram Jamge)

Sd/-
{(Madhukar Bhimrao Bhalake)
Under RTI True Copy

Sd/-
Information Officer, MPCB
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MAHARASHTRA I’OLLU'I T1ON CONTROL BOARD

kd

I ¥ SUB-REGIONAL OFFICE NANDED
l. ...ﬂ'ﬁ‘.f’““_ = Lahoti Complex,2" floor
Tel. No. 242492 —_— Near ShivajiPutla,
Fax No. 02462-242492 A Vazirabad, NANDED-431601
No.MPCB/SROND/TB- ¥ P&k, [WN [ 2231190108 Dtd, 19/0]/2023 _
]
To,

M/s. 21 Sugar Ltd
Village Shivni (Jamga),
Tal- Loha, Dist-Nanded.

Sub: - Warning notice for non-compliance of Consent Conditions.

Ref: - 1. Consent granted by Board vide dated 28.11,2022.
2. Compliant received from Shri. Gangadhar Bomnale & others, Village shivanl (Jamga), Tq.
Loha, Dist. Nanded. Dated 17,01.2023
3, Board Officials Visit to your unit on 18.01.2023.

it is obligatory and mandatory on your part to abide by the consent conditions granted to your unit under
section 26 of the Water (Prevention & Control of Pollution) Act 1974 & under Section 21 of the Air (Prevention &
Control of Pollution) Act, 1981 and Authorization / Renewal of Authorization under the Hazardous and Other Wastes
(Management and Trans boundary Movement) Rules, 2016 to your unit located at Village Shivni (Jamga), Tal- Loha,
Dist-Nanded in the area declared under the provision of Water Act, Air Act & Authorization under the provision of
Hazardous Waste (M & H) Rules & Amendments there to time to time accordingly.

This office has receipt of compliant from Shri. Gangadhar Bomnale & others, Village Shivani {Jamga), Tq Loha,
Dist. Nanded against your unit regarding damaging of their agriculture crops & causing health problems due to
emission of fly ash fram the chimney & discharging of polluting water/bagasse from your industry.

To verify the fact the board official of this office paid visit to your unit on 18.01.2023 & from the record

available to this office It Is noticed that,

1. You have failed to operate & maintain ETP properly & thereby the discharged of untreated/treated
effluent was found outside the factory premises which further found contaminating the water/river
hodies.

2. You have failed to operate & maintain the Air Pollution Control System properly thereby the black smoke
was observed from the chimney & boiler ash were seen/spread on the complainant farmer crops located

nearby surrounding factory erea.

From abave, it seems that you have failed to comply the conditions stipulated in the consent granted by the
board under the provision of said Act. Therefore you are here by warn to take immediate effective steps to stopped
the causing water & air pollution In to nearby surrounding area & submit the steps taken towards ccmpliance of
prevention of such as untreated effluent contaminating water & river bodies & not to cause air poliution to nearby
surrounding area. Your reply in this regard towards upgradation of ETP/APC system shali submit this office within a
period of 7 days to receipt of this notice. Otherwise it will be assumed that you have nothing to say & this office will
recommend your case for further appropriate action under the provision of Water .(P&iP) Act,1574 & Air (P&CP) Act,
1981 to higher authority accordingly which may please be noted. \.\ )\l _

A=Y

)
(R A\Paf ¢
b-Regional Officer

Copy submitted for information:- 910’ p 1
The Regional Officer, MPCB Aurangabad.
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TYPED WARNING LETTER ISSUED TO 21 SAKHAR KARKHANA BY SRO, MPCB, NANDED DATED 19-1-23
MPCB SUB REGIONAL OFFICE, NANDED.
Lahoti Complex,2™ Flaor, Near Shivaji Putala,
. Vajirabad, Nanded- 431601,
Tel. 2424932, Fax No.02462-241492,
No. MPCB/SROND/TB~MPCB/WN/Z301190008 Date-19-01-2023,
To,
M/s 21 Sugar Ltd.,
Village-Shivani (Jamga). And
Talska-Loha, District-Nanded.
Subject-Warnlng Notice for non-compliiance of Consent Conditions,
Reference-1. Consent granted by Board dated 28-11-2022,

2. Complaint received from Shri Gangadhar Bomnale & Others, Village Shivani {4}, Loha, Nanded
dated 17-01-2-23.

3. Board Officials Visit dated 18-01-2923,

It is obligatory & mandatory on your part to ahide by the consent conditions granted to your unit
under S. 25 of the Water (P.&C.p.) Act,1974 & under 5. 21 of Air (P. & C.P) Act, 1981 & Authorization
/Renewal of Authorization under the H & O Wastes (M. & TM.) Rules, 2016 to your unit located at
Village-Shivani (Jamga), Tal-Loha, District-Nanded in the area declared under the provisions of Water
& Air Act & Authorization under the provisions of H.& 0. Waste Rules & Amendments thereto from
h'me‘to time accardingly,

industry,

To verify the fact the Board official of this office paid visit to your unit on 18-1-23 & from the record
available to this office it is noticed that,

1. You have faijed tqg maintain & operate ETP Properly & thereby discharged of untreated
effluent was faund outside the factory premises which further found contaminating the
water/river bodies,

2. You have failed to maintain the Air Pollution Control System properly thereby the hlack
smolke was observed from the chimney & boiler ash were seen & spread on the complainant
farmer crops located nearby surrounding factory area,

Kapr)!l Bormnase
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pollution to nearby surrounding area. Your reply in this regar towards upgradation of
ETP/APC shall submit this office within a period of 7 days to receipt of this notice, Otherwise
it will be assumed that you have nothing to say and this office will recommend your case for
further appropriate action under the provisions of Water (P. & C. P.) Act, 1974 & A (P. & C. P.)
Act,1881 & to higher authority accordingly which may please be noted.

sd/-
{R.U. Patil)
M.P.C. Board, Nanded.

Copy submitted for information-
The R.0., MPCB Aurangabad.

Under RTI True Copy
Sd/-

True Information Officer, MPCB, Nanded.
True Typed Copy

Depd

Kash) @omhale
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ANNEXURE-F-1

TRUE TRANSLATION OF LETTER DATED 16-1-23 TO KRiSHI ADHIKARI LOHA ABOUT DAMAGE TO
CROPS INVESTIGATION AND FOR COMPENSATION BY GANGADHAR BOMINALE

Date 16-01-23.

Subject- Injfiating Action against Karkhana Administration for causing huge damage to the crops in
my agriculturai land & question arise about health of my family due to emission of ash from
chimney, discharge of polluted water and bagasse.

Sir,

I, Gangadhar Sheshrao 'Bomnale, complainant giving complaint about the subject-matter about
heavy damage caused to the main crops of cotton, pigeon peas (Tur), jawar, wheat and animal
feed/fodder in my Gut No.365.22 acres agricultural land at 50 meters due to smoke chimney, bagasse
and wastewater. Despite informed repeatedly, karkhana- administration is neglecting and GM,
Security Officer Santosh and Krishi Adhikari Achyut Shinde are language of curse/threatening and
neglecting even after repeated requests. | do not have an alternative to do suicide.

You are therefore requested to initiate appropriate action to stop damage of agricultural land from
air pollution from chimney and wastewater from the ETP and request to give damage caused due to
loss to me including other adjoining farmers.

Complainant
Sd/-
Gangadhar Bomnale,
Resident of Shivani, Taluka-Loha
Mabile-8657340947,
Copy submitted for information:
1.District Agricuitural Officer, Krishi Adhikari-Office, Nanded.
2. District Adhikari, District Collectar-Office, Nanded.

3.Tahsildar, Tahsil Karyalaya, Loha.

Dae

Kagly somndit
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"k ¢ MAHARASHTRA POLLUTION CONTROL BOARD

Regional Laboratory

Phonet 02402473461 Ad/1 Paryavaran Bhavan
T 06240247346 Rehind Dainik Lokpatra, MIDC
Fax (2473462 Chikhalthana
Wabsite aupid/mpeb.gov.in E-mail soaurangabad@mpch.gov.in
Report Not  MPCB/RLAUIVSI20/2141 Date: 02/04/2021
ANALYSIS REPORT-WATER (JVS)
.[.- . Venkteshwar Agro Sugar
'I\_ ! Industry Name & Address EL?S:&SJ:%;:? induslry Code
Tal-Leha, Dist-Nended
Type Of Industry Sugar .
Consent No
Dt. & Time of Sample Collection 23/01/2021 10:14:00
Sample 1D SROND/JVS/20/01493 Sample Source ETP
Lab Sample Code RLALYJIVS/20/00620
Sample Location QOutlet Location Details
Coilected By P.B, Bavane Seal No.
Dt. of Submission 24/01/2021 Dt.of Receipt 25/01/202%
Sr.No i Parameter T UoM Results
1 BOD mgAit 147.5
| 2 CGD - _n;g/ii! 380.0
[ 3 | & Grease | g 02
B _4 ol [ T 8.9
4k "5 |Suspended Solds T g 46.0
' 5 [Chiorges | T 599.8
7 '.:uw e { = 1452.0
150 sotds o o me 2896.0 I
S
NAC Nal Analysed BDL : Below Detection Limit ND Mot Detecable Uahd  Urit Of M, (.afup/mmg ?@:"é Q ;'? 3 "-'\\

wifget stfasTT G ATETR

** Clectronic renon does rot require signature

wifear sifardy w ST Hem ik
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7 v MAHARASHTRA POLLUTION CONTROL BOARD

)
Reglonal Laboratory - Aurangahad

A4/1 Paryavaran Bhavan

Phone 02402473464

Behind Dainik Lokpatra,MIDC
FPhone 02402473463
Fax 02473462 Chikhalihana

Websile © htip:impeh gov.in E-mail soaurangahad@mpcb.gov.in

Report No: MPCB/RLAU/STKI20/0510 ANALYSIS REPORT - Stack Date : 2410572021

Venkteshwar Agro Sugar
industry Name Products PviLid,
HLEELGEEU Shivani(Jamga),

Tal-Loha, Dist-Nanded

| Type Of industry Sugar

industry Code

OL& Time of Sample  93191/2021 10:10:00

Consent No ' Collection

Sample 1D h SROND/STKIZ0/00372  Lab Sample Code  RLAU/STK/20/00048

Stack Attached To Scrubber

Stack Height (mtr) 65 Stack Area (m?) 9.61625

Stack Temp. °C 1/ Fuel Used Bagass

Coliected By P B. Bavane

\E, of Submission 24101/2024 Dt.of Receipt 2810112021
Parameter . UoM . Results

Cusl Concentration o h mag/Nm3 271

Exil gas Velocily : o m/s 8

Gas Quantity i m3/hr 194015

G2 o mg/m3 12145

I Tatl Gas Discharge o N Ne/he T 138365

Tolal particuleles o - | mg/m3 T o

NA : Not Analysed nDL ,w,,._. wetin Limit NO - Not Delectable Uold @

;:%& lﬁa \\ \

/o /MANJUSHAN N 2\
/ ﬂt’ A S. TADAY ér
Il cG. NO 15 87
@ \ MAH/\RASHTRA B .'" Sctentlflc Offic&,._i
°{= EXPIRY 2T ya “. ! 1JC ,Regional Laboratory - Aurangapgd
\ \:141/20%1 7

iy ,',.:
e

HENT O

Rcvit.‘,-.-u'{! ay

C \d C(’A) y ) )\oj © VM V[ f‘ﬁ' 4) qﬁ-aaﬂ‘. #TTFTT a‘-aﬁﬂ ginwi
I vk Copd Py =
N s

* Electronic repart does not require signature 1
gifzdr Al g9 14 qgm Fige
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MAHARASHTRA POLLUTION ¢ ;iNT_ROL BOARD

Regional Laborg tory

Phone : 82:10-2473462

F—CREN Regional Laboratory, Aurangabad;
Fax : 2473461 AR TR Maharashira Pollution Control Board::
Email :souura:1_1;:1ba:liab@mpcb.gov.in “&F“?“:EJ% g A-4/1, Paryavaran Bhavan,Behind
Website http:/mpeb.gov.in 7% Dhoot Hospital, Chikalthana MID¢

————

Repot Outward No.. MPCB/R[.,-Aumngabad/JVS/Z 1-22/61/27

Date; 04/01/2022 06:46 PM
l Analysis Report-Water (Jvs)

Clienr/lnduslr)'.’lm:ulio:i Name & Address
—_— R

M/s. Dharashiv Sakhar Karkhana Unit-TH

R12 Sugar( excluding Khandsari)
_.__F___—H—-—-—____._____________-_._._______m____ —

Sample Details _ '
BR-0006702

Aurangabad 43) 21¢

CHALWA) (SRO-Nande
Seal Ny, ; o

m_e of Industry / Location det
Sample Colleeted On :

d)

ails :

———

Suspended Solids (SS)
Iliuchuniica[!d%%fc;: Demand

s ) DT
Oil & Grease

Report Type; final
Report gencrated 0n: 2022-01-04 [8:46:14
Compiled & Approved by: Dr Mahesh Rakh

Reviewed on Date: 0470172022 06:46 PM

Reviewed by: v W

Dr Mahesh Rakh (Ll 1/c. ). ‘
| Sn_ScicnliﬂcOf'ﬁcc}fﬁdlﬂu ey ¥
){og’;g, Aurangabad Lub,f}"%ﬁ'& A
| .
|\«
“Tyus Co P7 Ak
B < - \

C Mq@@lﬁumnqk) ) kol
Wil = w1z arada genga |

Hifz

GO ST RIY g o iy Vrg gida
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MAHARASHTRA POLLUFON CONTROL BOARD

&

Regional Laboratory
. Regional Laboratory, Aurangabad,
_—f"“-*-'m“-S.H-T—R-"‘—- Mabharashtra Pollution Control Board,

1

Ly

Phone : 0:140-2473462
Fax : .

Email :soaurangabadlab@mpcb.gov.in E—:,’?‘%«_é&“; A-4/1, Paryavaran Bhavan,Behind
Website : http:/mpe ; ot Dhoot Hospital, Chikalthuna MIDC
ebsite : http://mpeb.gov.in S hoot Hospital, Chikalthunal
h Aurangabad 431 210
Repot Outward No.: MPCB/RL-Aurangabad/Source Emission/21-22/01/10]

Date: 27/01/2022 05:04 PM

Analysis Report-Air (Source Emission)

Client/Industry/location Name & Address
M/s Dhavashiv Sakbar Karkhana Unit-TIT
R12 Sugar ( excluding Khandsari)
Sample Details

Field Sample 1D : BR-0016030
Laboratory Sample Code : ' | MPCB/RL-Aurangubad/STK/21-22/170
Sample Details (Water/Air/HW) : Alr
Sample Volume Received :
Sample Collected By : FO-Nanded {(Slri.Pankaj Bawane) (SRO-Nanded)
Seal No. : 321
Type of Tndustry / Location details : Red
Sample Collecied On ¢ B Jan 182022 12:15:00:000PM
5r.No Parameter Result ‘ ' Unil " Metliod of untulysis

2 Total Particulate Matter 1599 | T mg/Nm3

Repuort Type: final

Report generated on: 2022-01-27 17:04:19
Compiled & Approved by: Dr Mahesh Rakh
Reviewed ou Dale: 27/01/2022 05:04 PM

Reviewed by: Dr Mahesh Ralh

Dr Mahesh Rakh (1Lzb. 14¢.)
Appraving Authority
Reviewing Authority

Aurangabad Lab, VIPCB

* Electronic report docs not require signature 2l ONT O '; P .
')20(%—» e mifzdy aAtaay STEOg GETA
(v o - . 15{?\
‘\chfm | Bomnale ) A
T e CED y wifzdi afamdr & 5.5 Tz Al
Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

’ ._ﬂ ! ;_-___--—_________.—-—w—-—‘—-—-_‘ —a e ——— _{/’-,__————_____—u—-———"‘
" Reuional Laburatery

Regional Laboratory, Aurangabacd,

Phoue ; 0240-2473462

Fox : JraHARS Maharashtra Pollution Cortrol Beard.
Emml soaurangabad\db(wmpcb gov.in o~ | A-4/1, Paryavaran Bhavan, Behind
“%ﬁw Dhoot Hospital, Chikalthana MIDC

Website ; http://mpcb.gov.in 174 A Lol
urangaba

Repot Qutward No.: MPCB/RL-Aurangabad/Source Emission/21-22/02/20

Date: 03/02/2022 12:01 PM
Analysis Report-Air (Source Emission) l

Client/Industry/location Name & Aderss T
Ns. Dharashiv Sakhar Karkhana Unit-111 B
| R12 Sugar ( excluding Khandsari) B |
Vea Sy
L Sample Details — -
Field Sample ID : BR-0016687
Laboratory Sample Code : MPCB/RL-Aurangabad/STK/21-22/193 9
Sample Details (Water/Air/HW) ¢ Air 1
Sample Volume Reeeived
Sample Collected By : ' FO-Nanded (MAIIESH N CHALWA) (SRO-Nanded) i
Seal No. : 238
Type of Industry / Location details : Red
Sample Collected On ¢ Jan 27 2022 09:30:00:000AM ]
['Sr.No Parameter Result Unit Method of analysis 1
1 S02 2 o mg/m3 T T 3
2 Total Particulate Matter _L 939 mg/Nmy | il

Comment: Report (COA) is produced as per stack sumpling field data submitted by Field Otficer through L IM‘«"w)

(ﬁq\\\‘ q’l
L _Report Type: final

Report generated on: 2022-02-08 12:01:14
Compiled & Approved by: Dr Mahesh Rakh
Reviewed on Date: 08/02/2022 1201 I'M
Reviewed by: r Manesh Rakh

v Mahesh l{.1|nh“(1 uE“'TfL )
o . 4 Approvimg Authority
ot et ) Revicwing Authority

Aurangabad Lab, MPCE
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General Information

Visit Report

Production Details

Industry: Address: Zipcode: Visited On:
M/S Dharashiv Sakhar Shivani Jamga Tal Loha 17/01/2023
Karkhana Unit-fil ( Dist. Nanded

Formerly Known as M/S

Venkateshwar Agro

Sugar Product Pvt,

Consent Status

Validity Of Consent LE.: D.E.:

upto : 315 = 20 M3/Day

31-07-2023

Sugar 12600 MT/M 12600 MT/M
Molasse“s 4725 MT/M 4725 MT/M
Press Mud 4200 MT/M 1 4200 MT/M
Bagasses 31500 MT/M 1 31500 MT/M

Water & Waste Water Aspect

DHetpd

\Keri i Bommae

mifzdt ufrzry y=

-

el Sy 0 4 T e Al
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711

Industrial

Domesti\c

Process Cacaling

X

Generation in m3/day 250 65
As per consent

20

Actual 250 65

10

Treatment System

Industrial Domestic

Primary c Q&G Trap Septic Tank & Soak Pit
¢ Screening
» Neutralization /
Equalization
« Primary
Settling/Sedimentation

Secondary = Activated Sludge -
Process

Tertiary * Prasser Sand Filter,)"
» Activated Carbon -
Filter

Disposal

o gedJd
2y YT ARAS 8
qi73a! -_

uti= h :ﬂl'ﬂ il‘li 9 q[ﬁ q%?ﬁ ﬂ
<

AN
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"2,

) Industrial

Domestic

QOn Land for gardening - 315

On Land for gardening : 10

Total: 315.00

Total: 10,00

Remarks/Qbservation

Disposal as per consent Yes

Yes

Operation &
Malntahance

Average

Average

Online Monitoring System (Water)

Online Monitoring System

Applicable

Whether Online Monitoring System Installed

CPCB Connectivity

Installed MPCB Connectivity

Remote calliberation applicable

No

Sensor Properly Placed

No

Electric Meter Details

Separate Electrical Meter Provided

No

Meter Reading

Last JVS Details

Industrial

Date of collection .

Payment details

Amount

Date =

‘Hf’»;ﬂ RSN "
< RS RN ES Ty iy ‘T-‘q?, -

Domestic 25

RS wfasre a4
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JVS sample collected for water: Yes

713

Source: Parameter: Standard Prescribed;

Conductivity

Air Pollution Aspect

1 Fuel Burning | BAgasses | 600 MT SPM 65

Remarks / Observation:

Online Monitoring System (Stack)

Online Monitoring System (Stack) Applicable

Whether Online Monitoring System Instalied . Installed g;%% ((::%meeitth\\,/lg/
Remote calliberation applicable ' No

Senscor Properly Placed IR No -
Whether proper stack monitaring facility exists | . No

Whether calliberation facility exist No

Online Monitoring System {Amhient Air}

Online Monitoring System (Ambient Air} Not Applicabie

Whether Online Monitoring System Installed

JVS Details

JVS sample collected for Air;

ANO

\ff)/!f\

.. SoOurce: Parameter: Standard Prescribed:

- P

M4 J\I"‘.IJU — _ v;.?‘.‘--’.-..‘:.-":l.i"-"':-::-?;

s TADAY Fa - SO
EG. NO. 15587 \ RS i
ISTRICT PUNE =AYy .
AHARAS HTPM Tz ART o
EXPIRY DT. / 'Q,‘ ey AT AED D
24/11/20~u / \_~ AR Page 4 of 7
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Legal Section

AT
H-e

4
Whether unit complied:
Action Type: Warning letter
Complaint (If any): Yes

Complaint (If any): No

Remarks:

Hazardous Waste Management (Last consent details)

Non Hazardniis Waste Management

Boiler Ash

Tree Plantation

Total plot Area in
sq.mtr:

Built up Area in
sq.mtr:

Green Belt Area Sq.
mtr:

Plantation Done ‘n no:

262929.29

14015

~n
f:‘ff,;‘f\; e

PERTY Bl

witgdi ol aaidl 9 N H g Aige

Page 5 of 7

@ ——ate

TEEET

S



e 1

Proposed Plantation:

Statutory Submissions

Submitted upto:

Hazardous Waste
Annual Returns

Environment
Statement Report

Previvus Legal Action

Paid upto:

Action Injtiated Date

Specific Compliance

CREP Compliance

Unit falls under CREP
guidelines

Bank Guarantee Details

BG Imposed: Yes

BG Imposed Against:

Number(Only for
Directions):

No Reccros Found,

Additional information

LAt NN

Ay g frETT

- '/'\
e
A

=z AmAd
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497
|

Visit paid to said industry in response to complaint from Shri. Gangadhar Sheserao Bomnale, resident of village
Shivéhi {JA), Tal-Loha, Dist-Nanded regarding Air pollution & water pollution problem due to said industry,
Duribg visit it is observed that it is Sugar industry of capacity 3500 TCD. Industry has obtained consent from
Board for said activity which is valid upto 31,07.2023. Total L.E. generation is 315 CMD, For treatment of L.
industry has provided ETP of capacity 400 CMD comprising of Bar Screen, O & G trap, equalization tank,
neutralisation tank, primary clarificr, acration tank, secendary clarifler, Sand Tilter & Carbon Filter, SDD & 15
days treated water tank. Industry has provided 02 Nus. uf boiler- 32 TPH each wilh stack of helghl 65 melers &
MDC followed by venturi Scrubber as an Air Pollution Control System, During visit ETP was found in operation &
Wet scrubber found in operation. The overflow of spray pond, condensate water & treated funtreated effluent
found discharged outside industry premises which further meet to village Nalla at a distance of 1.5 Km appox.
which finally meet to godavari river at a distance 5 Km. By visual observation blackish smoke observed & hoiler
ash was observed on the surrounding farmer crops. Visit report enclosed.

<k,
wifpds siaad o o9 gy iy Page 7 of 7
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General Information

SR -~ iy

Maharashira Pollution Conirgl Bearil

-5

i - I ——
Vet

Industry: Address: Zipcode: Visited On:
venkateshwara agro 313,321, Vvill 431601 14/09/2021
sugar products pvt Itd Shivani(Jamga), Tq Loha,
dist Nanded
Consent Status
Validity Of Consent 1L.E.: D.E.:
upto ! 315 - 20 M3/Day
31-07-2021

Production Details

Sugar 12600 MT/M 0 MTIM !
Water & Waste Water Aspect
Industrial Domestlc | :
|
Process | Cooling Il

Generation in m3/day
As per cansent

20

Actual

Treatment System

Bl

PRFRIRVISEIEAR I RE D IR

K \
|
)
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49

Industrial

Domestic N

Primary *O&GTrap
* Screening
+ Neutralization /
Equalization
* Primary
Settling/Sedimentation

Septic Tank & Saak Pit

Secondary * Activated Sludge

Process

Tertiary * Presser Sand Filter
» Activated Carbon

E Filter

Disposal

Industrial

Domestic

On Land for gardening :

On Land for gardening : 10

Total: Total: 10.00
Remarks/Observation
Disposal as per consent Yes Yes
Operation & Average Average
Malntanance |
Online Monitaring System (Water)
31‘1’5
: fzgﬁ gfﬂﬂ“{ N
- " cad 11‘
oy mou §1 33 TS 35

Page 2 of 6
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4 - 2=
OKfine Monitoring System Applicable
T [T CPCB Connectivity
Whether Online Monitoring System Installed Installed MPCB Connectivity
Remote calliberation applicable Yes
Serisor Properly Placed Yes

Electric Meter Details

Separate Electrical Meter Frovided

No

Meter Reading

Last VS Details

Industrial Domestic
Date of collection = 5
Payment detaiis
Amount
Date -
JVS sample collected for water: N N
Source! Parameter: Standard Prescribed: '

Conductivity

Air Pollution Aspect

Fuel : Venturi
1 Burning Bag;ssf:s i scrubber w
Remarks / Observation:”
Online Wonitoring ‘:iy:;{emj _{SEaék]___ 2
T - ,ﬂq\o,r;.q_T HeETa o
PTER SRGR: KA qidz .- 2

i
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Lol

=t
Online Menitoring System (Stack) Applicable "5“
Whether Online Monitoring System Installed Installed !(\:473%% %%':;ii%‘gg
Remote calliberation applicable Yes '
Sensor Properly Placed Yes -
Whether proper stack monitoring facility exists Yes
Whether calliberation facility exist Yes

Online Monltoring System (Ambient Air)

Online Monitoring System (Ambient Air)

Not Applicable

Whether Online Manitoring System Installed

JVS Detalls

JVS sample collected for Air:

Source: Parameter:

Standard Prescribed:

Acid Mist

Legal Section

Whether unit complied:
Action Type: Warning letter Remarks:

Complaint (If any): No

Complaint (If any): No

Hazardous Waste Management (Last consent details)

Page 4 of 6
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5.1 10 Used 0.00 0.00 0.00 0.00 0.00 25-03 50 Kg/Da
Used/ as -2021 y
Spent fuel in :

ol boiler

Non Hazardous Waste Management

Boiler Ash

Tree Plantation

Total plot Area in 262929
sq.mtr;

Built up Area in 14015
sg.mtr:

Green Belt Area 5¢.
mtr;

Rlantation Done in no:

Proposed Plantation:

uloly Subrmissions

Submitted upto: Paid upto;

Annual Returns

Environment =

Hazardous Waste . . 11
1
Statement Report '

Tivan im e bomm ) A s
FrSvivud muyta Sl |
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Action Initiated Date

Specific Compliance

CREP Compliance

Unit falls under CREP
guidelines

Bank Guarantee Detalls

BG Imposed: Yes

BG Imposed Against; ‘

Number(Only for
Directions):

Additional information

During visit industry was found not in operation due to non-season. The industry has provided ETP of capacity
400 CMD comprising of primary secondary & tertiary treatment. Industry has provided 02 Nos. of boilers- 32
TPH each with stack of height 65 meters. Industry has provided wet scrubber as an APC, Industry has installed
online monitoring system for Air & Water. The online monitaring system connected to CPCB & MPCB server.
industry has submitted the Bank Guarantee of Rs. 5 Lacs as per consent conditions which is valid upto
30.11.2021. As per the JVS analysis results of treated effluent collected last seasan on Jan 2021,Feh 2021 & Mar
2021 are exceeding in respect of BOD,COD, O & G, Suspended Solid, Sulphate & Chlcride are exceeding the
consented standards. Analysis Report of Stack sample collected on Jan 2021 are exceeding the consented
standards. A review meeting was conductec of sugar units for compliances of treatment facilities, operation &
maintenance of pollution control system, statutory requirements etc, under the chairmanship of Hon'ble
Member Secretary on 10-06-2021, During review meeting it was decided to initiate tegal action through the

{ legal module regarding unit-wise non-compliances of the sugar industries, The JVS analysis reports of ETP outlet
‘ & stack collected on last season are exceeding the consented standards, Submitted far further action.
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| plz p/u the present status report -2z i
._;_shrl. R, U. PATILSRO-Nanded) on 14-07-2022 15:40:00 ‘ |
- =
- B A
i E Currently Fresent at: Shri, Pankaj Bawane(FO-Nanded)
-. e - = e e e e e e e ot e = i e
? R . = —— N S——
| & Legal Directions
L Direction/Notice Outward number Industry Compllance : Status & Remarks " Actlon
' No Records found

MAHARASHTRA Q
EXPIRY DT |
24/11/2024
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Any court .. No - 2
| case against
'_; unit(including

! J

(NET &

i : Remarks: :

NA

| Whether the . Yes i Remarks:

L unitis ; 1

i knowingly |

¢ and witdfully

, causing ' ‘

. pollution ';

? L.

@ Samp!e Reglstratlon

|

1 sr. ! Imiustry Reference f lndustry Barcode Sample I Sample Sub | Sample | Accepted ; COA :
' i No | Number |' Name Number Type | Type | Collectad on ' on ;

) ! I | - i

r No records found

4 Legal actlon Task~FloW |

Durmg visit mdustry was found not in operatlon due to non-season. Tbe mdustry has provided ETP of capacnty
400 CMD comprising of primary secondary & tertiary treatment. Industry has provided 02 Nos. of boilers- 32
TPH each with stack of height 65 meters. Industry has provided wet scrubber as an APC. Industry has installed
online monitoring system for Air & Water. The online monitoring systern connected to CPCB & MPCB server.
Industry has submitted the Bank Guarantec of Rs. 5 Lacs as per consent conditions which is vzlid upto g
30.11.2021. As per the JVS analysis results of treated effluent collected last season on Jan 2021,Feb 2021 & |
Mar 2021 are exceeding in respect of BOD,COD, O & G, Suspended Solid, Sulphate & Chloride are exceeding
the consented standards. Analysis Report of Stack sample collected on jan 2021 are exceeding the consented
stardards. A review meeting was conducted of sugar units for compliances of reatment ladifities, operation &
. maintenance of pollution contrel syslem, statutory requiremnents etc. under the chairmanshiz of tHon'ble
Member Secretary on 10-06-2021. During review meeting it was decided to initiate legal acticn through the
legal module regarding unit-wise nan-cornpliances of the sugar industries. The JVS analysis reports of ETP
outlet & stack collected on last season are exceeding the consented standards. Submitted for further actio._

Gowniozd Fle (hip://manage.ecmpeh in/legal_actions/dovnload_ife/ MUl xRDCIN2¢IMTASNDRCRD FOTMIIORENTUSMTIGME Yuc GRr)
§ o — Shr Pannaj Bawane(FO-Nanded) on 14.09-202% 18: DB 46
B

i The JVS analysis results of treated efiluent ¢ ol'llé"c_te_d_b_n_ja_nﬁ Feb 2021 & Mar 2021 are Souna t
exceeding the Board prescribed consented standz-ds, ard also Analysis Repcrt of Stack sample collected on
Jan 2021 are found to exceeding the consent«d standards. however, till date unit has not suomrtted any kind
of proposal / measures taken to upgrade the existing ETP and APC system so as to meet the Board
prescribed consented standard accordingly. In view of above, it is recommended to intiate appropriate legal

| ¢ action as may deem fit accordingly. submitted for further order ,plz. wifzdy yfq:r;[-: 3 q—aﬁ'quwm
Shn R. U, PATIL(SRO Nanded) on 16 09-2021 15 43 07 o {

l| j1||l L|[1
— D, Prav mfnshi[RO Aurangabad) on 27 12-2021 19: 05 ‘:1

8

' SRO had reported non compliance on 16.09.2021, we may send proposal for rcsubl*f{rw AN 28P gt
{ | present status report. submitted plz \ =
| | - shriAruny., Rathod(FO-Aurangabad) on 07-07-2022 15:46:10

| submit the present status along with recommendations fofYegfer needful action,
3 — Shankar Waghmare(RO-Aurangabad) on 11-07-2022 13:14:05 (& mm; \ @01?\%‘(3 L5 e
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TRUE TRANSLARION OF LETTER DATED 12" lune, 2023 OF ADDITIONAL DISTRICT COLLECTOR,
NANDED TO SUB REGIONAL OFFICER, MPCB, NANDED & REGIONAL JOINT DIRECTOR (SAKHAR)

Website: www.nanded.gov.in Email: nandedrdc@gmail.com

Department-Revenue-1, Branch-Home.
No-2023/RB-1/Desk-2 /T-4/ Nivedan- Kavi-20686.

Fax No.-(02462) 238500 Telephone-{02462) 240303,

To,

1.Sub Regional Officer,

Maharashtra Pollution Control Board, Nanded.
2. Regional Joint Director (Sakhar), Nanded.

Subject- Representation received from M/s Twenty-One Sakhar Karkhana Unit-3 (Dharashiv
Karkhana Unit No.3 Venkateshwar Agro P. Ltd Badhit Shetkari Kruti Samiti (Received on 09 -05-2023)
about the strict action to be initiated against Govt. Officers for supporting Karkhana Management
from not taking action against emission of hazardous ash and poluted water and making farmers
free from it and giving compensation n immediately from 2019 and also start agitation of one day
by itin the Budget Session

Reference- Shri Girish Mahajan. Rural Development & Panchayat raj. Medical Education, Krida &
Yuva Welfare Department, Maharashtra Government, Mantralaya, Mumbai’s Letter outward no.
Minister/gramvikas & p. raj/ med Edu/Krida and yuvak welfare/General/2519/2023 dated 09-03-
2023

With reference to the subject matter. Hon’ble Shri Girish Mahajan. Rural Development & Panchayat
raj. Medical Education, Krida & Yuva Welfare Department, Maharashtra Government, Mantralaya,
Mumbai forwarded the Letter of Shri Manohar Dhonde, Natianal President and enclosure to this
office. Mr. Manohar Dhonde mentioned in the representation 1) To give compensation in respect of
damage caused to the crops on agricultural land immediately from 2018 2) To stop pollution of
poisonous smaoke & poisanous wastewater discharged from karkhana and other 5 demands after
examination therenf and to initiate apprapriate actinn regarding representation dated 08-032023,

Necessury action may be taken as per the rules and dan action taken report be submitted immediately
to this office regarding the L etter from Hon’ble Minister’ directions after necessary inquiry Similarly,
in the said matter, Applicants’ Dharane-Andolan, R:presentations received by this office &
Government from time to time, the matter may he handled seriously. The concerned shall be
informed directly about actions initiated and then action taken report shall be submitted to this
office,

Sd/-

(Anuradha Dhalkari)

Yo [/ R %\
' !’—_L o= . Adilitional District Magistrate, Nanded
Keip)) Bompile o

\
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Copy

1) Hon’ble Shri Girish Mahajan, Rural Development & Panchayat raj. Medical Education, Krida
& Yuva Welfare Department, Maharashtra Government, Mantralaya, Mumbai-32 submitted
with due respect.

2) Prof. Manohar Dhonde, Founder & National President, Shiva Akhil Bhartiya Veershaiv Yuvak
Sanghatana, Row House No .C- 5, Khivsara Fort, Behind Ridhi-Sidhi Hall, Garkheda Ares,
Aurangabad, Taluka & District-Aurangabad through Tahsildar, Aurangabad for information.

Sd/-
{Anuradha Dhatkar)

Additional District Magistrate, Nanded

Copy forwarded with representation for information & necessary action:

1) Regional Joint Director (Sakhar), Nanded

2) Shri Gangadhar Sheshrao Bomnale and Other Members of M/s Twenty-One Sakhar
Karkhana Unit-3 (Dharashiv Karkhana Unit No.3 Venkateshwar Agro P. Ltd Badhit Shetkari
Kruti Samiti (Through Tahsildar, Loha) (9657920205)

Sd/-
{Anuradha Dhalkar)

Additional District Magistrate, Nanded

Vonp_
kar)) Bomwde
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Item No.1 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)

Original Application No.113/2023(WZ)

Shri. Kapil Baliram Bomnale & Ors.
.....Applicant(s)
Versus
Director, M/s Twenty-One Sakahar Karkhana

Unit No.3 & Ors.
....Respondent(s)

Date of hearing: 01.09.2023

Cur.sM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant : Mr. Dattatray Devale, Advocate

ORDER
1. This application has been filed with the prayers that crushing
permission be not granted to the respondent No.1-M/s. Twenty-One
Sakhar Karkhana Unit No.3 without its taking care of pollution, which is
being spread by it; respondent No.4/District Collector, Nanded be
directed not to grant any Environmental Clearance without an
opportunity of hearing being given to the applicants; respondent
No.3/MPCB be directed to initiate action for violation of consent
conditions as the discharge of highly polluted effluent is being made
outside the industry of respondent No.l and air pollutants are also
emitting out of it in violation of consent conditions; Joint Committee be
constituted to prepare remedial action plan to take restoration measures

by the respondent No. 1,

% L3 The applicants are the farmers, who are local residents of the area

\"—t'/ﬂetf‘ie the sugar factory of respondent No.1 is situated i.e. at Survey Nos.

N33 1817, 321, 322, 325, 326, 327, 329 and 353, Shivani (Jamga),
x| f
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Taluka: Loha, District: Nanded, had made various complaints against the
said factory alleging that it is manufacturing sugar, molasses, press-mud
and bagasse, which is resulting in discharge of highly polluted effluent
and waste water outside the premises of respondent No.1, which meets
the village Nalla and ultimately meets the River-Godavari. It has caused
serious damage to the crop of the applicants, who are 24 in number. The
boilers, which are used in the industry, are emitting blackish smoke,

which is spreading over nearby crops and causing serious damage to it.

3n The learned Counsel for applicants has drawn our attention to page
nos.71 to 83 of the paper book, which are the complaints made by the
applicants to the District Agricultural Officer, Krishi Adhikari Office,
Nanded and various other authorities on several occasions. But no
concrete action has been taken at their end. He has also drawn our
attention to page nos.91 to 112 of the paper book, which is a visit report
made by the officials of MPCB, where-in it is recorded that it was
observed by them that over flow was tliere of spray pond; condensate
water & treated/untreated effluent is found discharged outside industry
premises, which further meet the village Nalla at a distance of 1.5 KM
approx., which finally meet the Godavari river at a distance 5 Km. By
visual observation, blackish smoke was observed and boiler ash was

observed on the surrounding farmer crops.

4, Thereafter, our attention is drawn by the learned Counsel for the
applicants to page no.141 of the paper book, which is a letter dated
20.01.2023 written by Expert Member (Udyan Vidya), Krishi Vigyan
Kendra, Sagroli addressed to the Taluka Krishi Adhikari, Loha, where-in
it has been recorded that when a visit was made on the coiplaint of
residents of the locality (one of the applicants), ash was found spread on

the agricultural crop of the farmers such as jawar, wheat, feed crops,

Page 2 0of4
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S13

turmeric and vegetables crops etc. Fodder crops were found to be unfit

for animal consumption.

51 Thereafter, our attention is drawn by the learned Counsel for the
applicants to page no.113 to 138 of the paper book, which are Water
Analysis Report as well as Air Analysis Report conducted by the MPCB
and in some of these reports, the values of BOD, COD and other
pollutants are found to be on higher side. In this regard, it is submitted
that only Warning Notice dated 19.01.2023 has been issued by the
MPCB, which is annexed at page nos.68 to 70 of the paper book and no

concrete action has been taken so far.

6. In view of above, we find prima facie case adversely impacting on
environment is made out, therefore, we deem it appropriate to admit this

application and accordingly admit the same.

7. Registry is directed to issue Notice to the respondents, returnable

within 04(four) weeks.

8. Applicants are directed to take necessary steps for service to the
respondents by both ways (Dasti as well as by Registered Post) and also
on available e-mail/WhatsApp and submit service affidavit within one

week.

9. Applicants are also directed to provide copy of the application and

relevant documents to the respondents within a week.

10. Respondents are directed to submit their reply affidavit within

three weeks and also circulate the same to applicants as also other

~wrespondents by available e-mail.

\ 11) Rejoinder, if any, is directed to be submitted within one week

A

I'thézjéafter.
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12. We deem it just and proper to constitute a Joint Commnittee

comprising one Member each of:-

(). The Central Pollution Control Board (CPCB);

(ii). The Maharashtra Pollution Control Board (MPCB);
(iii). The District Collector; and
(iv). The District Agricultural Officer.

13. The MPCB shall be the nodal agency for coordination and logistic

support.

14. The Joint Committee is directed to visit the site after informing
the applicants and submit a report with respect to the allegations made
in the present application, action taken at their end so far, its remedial
measures and also the environmental compensation, which could be
directed to be levied from the concerned respondent, within a period of

four weeks.

15. Applicants are directed to supply the required documents and copy
of the application to MPCB for circulation of the same to the members of

the Committee within a period of one week.

16. The report in the matter be submitted hy the MPCB through
e-filing by using portal of NGT in the form of searchable

PDF/OCR Support PDF and not in the form of Image PDF.
17. Registry is directed to put up this matter for further consideration
on 20.11.2023.

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

| Séptember 01, 2023
/ Original Application No.113/2023(WZ)

/ Spké

Page 4 of 4
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HERISE Uguy f&1sm #3

Application for Consent/ Authorisation

Sir,
|/We hereby apply for*

1. Consent to Establish/Operate/Renewal of consent under section 25 and 26 of the Water (Prevention & Control of Pollution) Act, 1974 as amended.
2. Consent to Establish/Operate/Renewal of consent under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981, as amended.

3. Authorization/renewal of authorization under Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016, in connection with
my/our/existing/proposed/altered/ additional manufacturing/processing activity from the premises as per the details given below.

Consent Information

UAN No: Application Date: Payment Received on: Industry Name:

MPCB-CONSENT-0000177210 Jul 24, 2023 Jul 24, 2023 M/s. Twentyone Sugars Ltd (Unit lll) (Formerly known
as M/s Dharashiv Sakhar Karkhana Unit IlI)

Industry Information

Consent To: IIN No.: Submit to: Gross Capital in lakhs
Renewal (Normal) SRO - Nanded 10927.00
Type of institution: Industry Type: Category: Scale:
Industry R12 Sugar ( excluding Red LS.
Khandsari)
EC Regqd. EC Obtained EC Ref. No.
No No -
Whether construction-buildup area is more than 20,000 No

sq.mtr.(Existing Expansion Unit)

General Information

1. Name, designation, office address with Telephone/Fax numbers, e-mail of the Applicant Occupier/Industry/Institution / Local Body.

Name Address

Vipin Deshmukh Shivani (Jamga), Tal. Loha, Dist. Nanded,Shivani {(Jamga), Tal. Loha,
Dist. Nanded,Shivani (Jamga),Nanded

Designation Taluka

Director Loha

Area District

Shivani (Jamga) Nanded

Telephone Fax

9371617237 0

Email Pan Number

shailesh.sawant@21.work BJNPP3004K

ﬁwamevﬂfaiukaaand Blstnct =also- telephenerand fax-numberf———=—— —==—=



imprpgme S

M one Sugars Ltd (Unit Ill) (Formerly known as M/s Dharashiv Sakhar Karkhana Unit lll)

Location of Unit Survey number/Plot Number
Shivani Jamga Tal Loha Dist. Nanded 313,317,321,322,325,326,327,329,353
Taluka District

Loha Nanded

(b) Details of the planning permission obtained from the local body/Town and Country Planning authority/Metropolitan Development
authority/ designated Authority.

Planning permission Planning Authority
Grampanchayat Shivani (Jamga) Grampanchayat Shivani (Jamga)

Name of the local body under whose jurisdiction the unit is located and Name of the licence issuing authority

Name of Local Body Name of the licence issuing authority
Grampanchayat Shivani (Jamga) Grampanchayat Shivani (Jamga)

3. Names,addresses with Telephone and Fax Number of Managing Director / Managing Partner and officer responsible for matters
connected with pollution control and/or Hazardous waste disposal.

Name of Managing Director Telephone number

Mr. Vipin Deshmukh 9421328034

Fax number Officer responsible for day to day business
NA Mr. Pramod Shinde

4. {a.) Are you registered industrial unit ? No

Registration number Date of registration
U01403MH2008PTC178226 Jan 25, 2008

5. Gross capital investment of the unit without depreciation till the date of application (Cost of building, land, plant and machinery). (To
be supported by an affidavit/undertaking on Rs.20/- stamp paper, annual report or certificate from a Chartered Accountant for proposed
unit(s), give estimated figure}

Gross capital (in Lakh) * Verified * Terms * Consent Fee
10927.00 CA Certificate 1 218540.00

6. If the site is located near sea-shore/river bank/other water bodies/Highway, indicate the crow fly distance and the name of the water
body, if any.

Distance From Distance(Km) = * Name

SH/NH 10.00 A Latur Nanded State Highway
River 10.00 4 VP Godavri

Human Habitation 0.00 | & : \ ~NA--

Religious Place 000 lup[$Fe ~-NA--

Historical Place 0.00 ” . | ; | ~NA--

Creek/Sea 0.00 " X : ~NA-

7. Does the location satisfy the Requirements Under relevant Central/State Govt, Notification such as Coastal Regulation Zone.
Notification an Ecologically Fragile Area, Industrial Location policy, etc. If so, give details.

Location Approved Industry Sensitive Area If Yes, Name Of Area Industry Location with
Area Reference to CRZ
No No No

8. If the site is situated in notified industrial estate,

Details



(a) Whether effluent collection, No 5 ) g NA 7 3 7
treatment and disposal system has

been provided by the authority.

(k) Will the applicant utilize the No

system, if provided.

(c) If not provided, details of proposed

arrangement.

9.

(a) Total plot area (in squear meter) (b) Built up area and (in squear meter) (c) Area available for the use of
treated sewage/ trade effluent for
gardening/irrigation. (in squear meter)

262929.59 14015

10. Month and year of commissioning of the Unit.

16-Apr-2012

11. Number of workers and office staff

Workers staff Hrs. of shift Weekly off
150 50 8 Sunday

il

(a) Do you have a residential No distance from unit 0.5 Km

colony Within the premises
in respect of Which the
present application is Made
?

(b) If yes, please state population staying

Number of person staying Water consumption Sewage generation Whether is STP provided?
5 1 No

(c) Indicate its location and distance with reference to plant site.

Number of person staying Water consumption

Labour Colony distance from unit 0.5 Km

13. List of products and by-products Manufactured in tonnes/month, Kifmonth or numbers/month with their types i.e.Dyes, drugs etc.
(Give figures corresponding to maximum installed production capacity

Preducts Name and Quantity

Product uomMm Product Existing Consented Proposed Total Remarks
Name Name Revision

Sugar MT/M Sugar 12600 12600 0 12600 NA
(excluding

Khandsari)

Products Name and Quantity

Product Name uoMm Quantity Rehfarks ]
Molasses MT/M 4725 €A |
Pressmud MT/M 4200 NA L
Bagasse MT/M 31500 NAL2,

14, List of raw materials and process chemicals with annual consumption corresponding to above stated production figures, in
tonnes/month or ki/month or numbers/month,

Name of Raw Material UOM Quantity Hazardous Hazardous Remarks
.. -Waste Chemicals. ...



P?sB(B Acid MT/Day 0.12 No No NA

Lime MT/Day 15 No No NA
Sulphur MT/Day 4.5 No No NA
sugar cane MT/Day 3500 No No NA

15. Description of process of manufacture for each of the products showing input, output, quality and quantity of selid, liquid and
gaseous wastes, if any from each unit process.

Fart & : Waste Water aspects

16, Water consumption for different uses (m3/day)

Purpose Consumption Effluent Treatment Remarks Disposal Remarks
Generation

Domestic Pourpose 30 20 Septic Tank & NA On Land for NA
Soak Pit Gardening

Water gets Polluted 375 315 Primary + On Land for NA

& Pollutants are Secondary + Gardening

Biodegradable Tertiary

Water gets 0 0 -NA-- --NA--

Polluted,Pollutants

are not

Biodegradable &

Toxic

Industrial 45 35 Primary + Recycle

Cooling,spraying in Tertiary

mine pits or boiler

feed

Others NA

17. Source of water supply, Name of authorily granting permission it applicable and quantity permitted.

Source of water supply Name of authority granting permission Qauntity permitted
Irrigation Department Irrigation Department Nanded Vishnupuri 10750

18. Quantity of waste water (effluent) generated (m3/day)

Domastic Boiler Blowdown Industrial Cooling water blowdown
20 30 315 ; %705
Process DM Plants/Softening Washing ’ Tall race discharge from
0 0 0 0

-.‘I '

il . )
*19. Water budget calculations accounting for difference between water consum|ii{{i'rr'zﬁ'u'j effitlent.generaled. /
30

20. Present treatment of sewage/canteen effluent (Give sizes/capacities of treatment units).

Capacity of STP (m3/day)
0

Treatment unit Size (mxm) Retention time (hr)
NA 0 0



I

21. Present treatment of trade effluent (Give sizes/capacities of treatment units) (A schematic diagram of the treatment scHgia'
inlet/outlet characteristics of each unit operation/process is to be provided. Include details of residue Management system (EFP s)

Capacity of ETP (m3/day)

400

Treatment unit Size (mxm) Retention time (hr)
Treated water tank 7.4 0.66

secondary clarifier 128.95 11.46

Areation Tank 786.513 69.71

Primary Clarifier 62.530 5.56

Neutralization Tank 26.55 2.36

Equalization Tank 267.3 23.76

Oil Collection Tank 1.58 0.14

O & G Removal Tank 36.45 3.24

Bar Screen 2.97 0.26

Activated Carbon Filter 250 15

Dual Media Filter 250 15

Lime dosing tank 250 1

22.

(i) Are sewage and trade effluents mixed together? No

If yes, state at which stage-Whether before, intermittently or after treatment.

23. Capacity of treated effluent sump, Guard Pond if any.
Capacity of treated effluent sump (m3) 130

If yes, state at which stage-Whether No NA
before, intermittently or after

treatment.

If yes, state at which stage-Whether No NA
before, intermittently or after

treatment.

24. Mode of disposal of treated effluent With respective quantity, m3/day

(i) into stream/river (name of ( (ii) into creek/estuary (name (

river) . of Creek/estuary)

(iii) into sea 0 (iv) into drain/sewer (owner (
of sewer) ’

(v) On land for irrigationon 315 (vi) Quantity of treated 0

owned land/ase land. Specify effluent reused/ recycled,

cropped area. m3/day Provide a location

map of disposal
arrangement indicating the
outler(s) for sampling.
Treated effluent reused /
recycled (m3/day)

25. (a) Quality of untreatedtreated effluents (Specify pH and concentration of $S, BOD,COD and specific pollutants relevant to the
industry. TDS to be reported for disposal on land or into stream/river.

Untreated Effluent
pH 5
SS (mg/l) 600-800



@4-0) 1000-1200
COD (mg/I) 1500-2000
TDS (mg/l) 2500-3000
Specific pollutant if Name
any

1
Treated Effluent
pH 55-9.0
SS (mg/l) 100
BOD (mg/l) 100
CoD (mg/l) 250
TDS (mg/l) 2100
Specific pollutant if Name
any

1

Value

Value

(b) Enclose a copy of the latest report of analysis from the laboratory approved by State Board/ Committee/Central Board/Central
Government in the Ministry of Environment expected characteristics of the untreated/treated effluent

26, Fuel consumption

Fuel Type uom

Bagasse Ton/D

Ash content Sulphur content
4 0.02

27. (a) Details of stack {process & fuel stacks: . G.)

(a) Stack number(s)
1

(e) Fuel quantiy (Kg/hr.)

33750

(i) Diameter/Size, in meters
3.0

(m) Control equipment

(b) Stack attached to
Boiler

(f) Material of construction

RCC

(j) Gas quantity, Nm3/hr.
0

{n) Nature of pollutants

preceding the stack likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

Wet Scrubber TPM

(a) Stack number(s) (b) Stack attached to

2 Boiler

(e) Fuel quantiy (Kg/hr.)

33750

(i) Diameter/Size, in meters
3

(m) Control equipment
preceding the stack

(f) Material of construction

RCC

(j) Gas quantity, Nm3/hr.
0

(n) Nature of pollutants
likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

Fuel Consumption TPD/LKD
810

Quantity
1

(c) Capacity

32

(g) Shape
(round/rectangular)
RCC Round

(k) Gas temperature °C
160

(o) Emissions éontrol system™
provided

Wet Scrubber

(c) Capacity
32

(9) Shape
(round/rectangular)

Round

(k) Gas temperature °C
160

(o) Emissions control system
provided

Calorific value
2.2

Other (specify)
1

(d) Fuel Type

Bagasse

(h) Height, m (above ground
level)

65

(I) Exit gas velocity, m/sec.
7.2

(p) In case of D.G. Set power
generation capacity in KVA

NA

(d) Fuel Type

Bagasse

(h) Height, m (above ground
level)

65

(I) Exit gas velocity, m/sec.
7.2

(p) In case of D.G. Set power
generation capacity in KVA



Wet Scrubber

(a) Stack number(s)
3

(e) Fuel quantiy (Kg/hr.)

50

(i) Diameter/Size, in meters
0.3

(m) Control equipment
preceding the stack

Acoustic enclosure

(a) Stack number(s)
4

(e) Fuel quantiy (Kg/hr.)

70

(i) Diameter/Size, in meters
0.6

{m) Control equipment
preceding the stack

Acoustic enclosure

L T

TPM

(b) Stack attached to
D.G Set

(f) Material of construction

MS

(j) Gas quantity, Nm3/hr.
0

(n) Nature of pollutants
likely to present in stack

gases such as CI2, Nox, Sox
TPM etc.

SOx

(b) Stack attached to
D.G Set

(f) Material of construction

MS

(j) Gas quantity, Nm3/hr.
0

(n) Nature of pollutants
likely to present in stack
gases such as CI2, Nox, Sox
TPM etc.

SOx

Wet scrubber

(c) Capacity
120

(g) Shape
(round/rectangular)

Round

(k) Gas temperature °C
90

(o) Emissions control system
provided

Acoustic enclosure

{c) Capacity
320 KVA

(g) Shape
(round/rectangular)

Round

(k) Gas temperature °C
90

(o) Emissions control system
provided

Acoustic enclosure

" 741

(d) Fuel Type
Diesel

(h) Height, m (above ground
level)

3.3

(I) Exit gas velocity, m/sec.
35

(p) In case of D.G. Set power
generation capacity in KVA

320

(d) Fuel Type
Diesel

(h) Height, m (above ground
level)

3.3

(1) Exit gas velocity, m/sec.
3.2

{(p) In case of D.G. Set power
generation capacity in KVA

320

27. (B) Whether any release of odoriferous compounds such as Mercaptans, Phorate etc. Are coming out from any storages or process

house.

NA

28. Do you have adequate facility for collection of samples of emissions in the form of port heles, platform, ladder\etc. As per Central

Board Publication “Emission regulations Part-iil” { December, 1985 }

Poart hole Yes

Platform Yes

Ladder Yes

29. Quality of treated flue gas emissions and process emissions, Quantity of treated flue gas emissions

and process emissions,

Sr. Stack attached to
No

1 Boiler

(Specify concentration of criteria pollutants and industry/process-specific pollutants stack-wise. Enclose

Details

Details

Details 45

1 mt. with upto top

Parameter

TPM

Concentration mg/Nm3

0

a copy of the {atest report of analysis from the laboratory approved by State Board/Central Board/
Central Government in the Ministry of Environment & Forests, For proposed unit furnish expected

characteristics of the emissions..

Part - D: Hazardous Waste aspect

1st platform height 30 mt., Second at 45 mt., Third platform ht. 65 mt.

flow (Nm3/hr)



|y
3?42tion about Hazardous Waste Management as defined in Hazardous Waste (Management & Handling ) Rules, 1989 as
amen Jan.,2000. Type/Category of Waste as per

Waste (Annually) Schedule |

Cat No Type Qty UuomMm
51 5.1 Used or spent oil 1 MT/A
Min Max Method of collection Method of reception
Manually Manually
Method of storage Method of transport Method of treatment Method of disposal
at Secure Stoarge by Approved ransport Mix with Bagasse Mix with Bagasse & Burnt in
Boiler

Waste (Annually) Schedule 1i
31. Details about use of hazardous waste

Name of hazardous Quantity used/month  Unit Party from whom Party to whom sold
waste/Spent chemical purchased

NA 0 0 NA NA

32,

a. Details about technical capability and equipments available with the applicant to handle the Hazardous Waste
NA

b. Characteristics of hazardous waste(s) Specify concentration of relevant pollutants. Enclose a copy of the latest report
of analysis from the laboratory approved by State Board/Central Board/Central Govt. in the ministry of Environment &
Forests. For proposed units furnish expected characteristics

NA

33

Copy of format of manifest/record Keeping practiced by the applicant.
NA

34,

Details of self-monitoring (source and environment system)
NA

35.

Are you using any imported hazardous waste. If yes, give details. \LA RS A _.si'é
- ; AR OH P [ e I

36.

Copy of actual user Registration/certificate obtained from State Pollution Control Board/Ministry of Environment &
Forests, Government of India, for use of hazardous waste.

NA

37.

Present treatment of hazardous waste, if any (give type and capacity of treatment units)
NA

38. Quantity of hazardous waste disposal

(i) Within factory
0



5294

(ii) Outside the factory (specify location and enclose copies of agreement.) 7 4 3
0

(Hi) Through sale (enclosed documentary proof and copies of agreement.)
0

(iv) Outside state/Union Territory, if yes particulars of (1 & 3 ) above.
0

(v) Other (Specify)
0

Part - E: Additional information

39,

a. Do you have any proposals to upgrade the present system for treatment and disposal of effluent/emissions and/or
hazardous waste.

For Landscaping Cost 300000/-
b. If yes, give the details with time- schedule for the implementation and approximate expenditure to be incurred on it.
NA

40,

Capital and recurring (O & M) expenditure on various aspect of environment protection such as effluent, emission,
hazardous waste, solid waste, tree- plantation, monlitoring, data acquisition etc. (give figures separately for items
implemented/tv be implemented).

1000000 /- per Annum

41.

To which of the pollution control equipment, separate meters for recording consumption of electric energy are installed ?
ETP, Boiler

42.

Which of the pollution control items are connected to D.G. Set (captive power source) to ensure their running in the
event of normal power failure

Acoustic Enclosure

43, Nature, quantity and method of disposal of non- hazardous solid waste generated separately from the process of manufacture and waste treatment.
(Give details of area/capacity availahle in applicant’s land)

Type Quantity uom Treatment Disposal Other Details
ETP Sludge 1 MT/A NA Used as Manure NA
Boiler Ash 10 MT/Day NA Brick Manufacturing Unit NA

44, Hazardous Chemicals - Give details of Chemicals and guantities handled and Stored.

(i) Is the unit a Majot Accident Hazard unit as per Mfg.Storage Import Hazardous Chemicals Rules ?
NA

(ii) Is the unit an isolated storage as defined under the MSIHC Rules ?
NA

(iii) Indicate status of compliance of Rules 5,7,10,11,12,13 and 18 of the MSIHC Rules. [ o NP 0
NA | &4 0x 7”7 7 )
(iv) Has approval of site been obtained from the concerned authority? \ %, B % G 92
NA

~{v)-Has-the-unit-prepared-an-off-site Emergency-Plan?-Is-it-updated-? -— - --—-——.--




744 >hs

(vi) Has information on imports of Chemicals been provided to the concerned authority?
NA

(vii) Does the unit possess a policy under the PLI Act?
NA

45, Brief details of tree plantation/green beit development within applicant’s premises ( in hectors )

Open Space Availability Plantation Done On Number of Trees Planted
221914.59 Square meter 41766.00 Square meter(19 %) 2000
46,

Information of schemes for waste Minimization, resource recovery and recycling - implemented and to be implemented,
separately.

NA

47,

(a) The applicant shall indicate whether Industry comes under Public Hearing, if so, the relevant documents such as EIA,
EMP, Risk Analysis etc. shall be submitted, if so, the relevant documents enclosed shall be indicated accordingly.

(b) Any other additional information that the applicants desires to give
NA

(c) Whether Environmental Statement submitted ? If submitted, give date of submission.
First time submitting the Application for Consent to Operate

48.

I/We further declare that the information furnished above is correct to the best of my/our knowledge.

49,

I/We hereby submit that in case of any change from what is stated in this application in respect of raw materials,
products, process of manufacture and

treatment and/or disposal of effluent, emission, hazardous wastes etc. In quality and quantity; a fresh appﬂcatfpn for
Consent/Authorization shall be made and / A
until the grant of fresh Consent/Authorization no change shall be made.

50.

I/We undertake to furnish any other information within one month of its being called by theé Board VE | e

51

I/We enclosed here with a demand draft for Rs - i .
Drawn in favour of Maharashtra Pollution Control Board as the fee for Consent/authorisation for a penod upro
Yours faithfully
Signature :
Name : Vipin Deshmukh
Designation : Director

Additional Information

Air Pollution

Sr No. Air Pollution Source Pollutants APCS Provided Remark
1 Boiler TPM Wet Scrubber NA
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Separate EM Provided No Other Emission Sources NA
Measures Proposed NA Foul Smell Coming Out No

Air Sampling Facility Details NA

D.G. Set Details

Description Capacity(KVA) Remarks
DG Set (1) 320 NA
DG Set (2) 120 NA

Hazardous Waste Generation

Hazardous Waste Quantity uom Treatment Disposal Other Details
5.1 Used or spent oil 1 MT/A Mix with Mix with Bagasse & Burnt NA
Bagasse in Boiler

CHWTSDF Details
Member of CHWTSDF CHWTSDF Name Remarks

Cess Details

Cess Applicable Cess Paid If Yes, UpTo
No No Jan 11900 12:00:00:000AM

Legal Actions

Legal Legal Record Of Company Legal Action Details Remarks
Action
Taken

No

Bank Details

Bank Name DD No. DD Date DD Remarks~ -
Amount /o~
YBOM2008510869 Jul 24 2023 218540.00

12:00:00:000AM

ZBOM1297803586 Aug 12023 100000.00
12:00:00:000AM

Annexure

Environment Clearance

Date Project Details Capital Total Plot area(sq. Total Built up area(sq. Amendment/Extension
Investment(Crs.) mtrs.) mtrs,)
Jan 1, 1970 0 0 0

Consent to Establish

—Date ———— == Capital- INnvestment(Crs.)——-- - Total-Plot-area(sq.-mtrs.)----— —Total-Built-up-area(sq.-mtrs.)



Ja714§6 0 5’2::*‘0 0

Consent to Operate

Date Capital Investment(Crs.) Total Plot area(sq. Total Built up area(sq. CC/0OC
mtrs,) mtrs.)
Jan 1, 1900 0 0 0

Application Details (Applied for Consent To Establish Expansion)

Date Applied For Capital Investment(Crs.) Total Plot area(sq. Total Built up
mtrs.) area(sq. mtrs.)
Jan 1, 1900 0 0 0

Remark/Present status and violation if any

Environment clearance/Consent Before 2008

Date Capital Investment(Crs.) Amendment/Extension/Transfer
Jan 1, 1970 0
Products Quantity(MT/A)

0

Consent To Establish

Date Capital Investment(Crs.)
Jan1, 1970 0
Products Quantity(MT/A)

0.00

Consent To Operate

Date Validity Capital Investment(Crs.)
Jan 1, 1970 Jan 1, 1900 0
Products Quantity(MT/A)

0

Application Details (Applied for Consent To Establish Expansion)

Date Capital Investment(Crs.)

Jan 1, 1970 0

Products Quantity(MT/A) e
0 -

Hazardous Waste Generation Categories C to E

Waste Name Quantity(MT/A) 2 N \i
0.00

Hazardous Waste Generation Categories C to O

Waste Name Quantity(MT/A)
0

Hazardous Waste Generation Categories C to E(Expansion)

Waste Name Quantity(MT/A)
0.00

Effluent Generation Categories Cto E

Waste Name Quantity(MT/A)
0

Effluent Generation Categories Cto O

WNWoncta NMama Ors=snditsIiMT/AL



Effluent Generation Categories C ta £(Expansion)

Waste Name

Rémark/Present status and violation if any

Jepi

Teul- by
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Quantity(MT/A)
0
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 Kalpataru Point, 2nd and 4th
Fax: 24023516 HEWTY floor, Opp. Cine Planet Cinema,
Website: http://mpcb.gov.in e e Near Sion Circle, Sion (E),
Email: cac-cell@mpcb.gov.in il e Mumbai-400022

N | /4

No:- Formatl.0/CAC/UAN No.MPCB-

CONSENT-0000177210/CR/2312001037 Date:[09/42/2023

To,

M/s. Twentyone Sugars Ltd (Unit 1ll) \ '

(Formerly known as M/s Dharashiv Sakhar Karkhana I_lI:E

Unit ),

Survey no. 313, 317, 321, 322, 325,326, 327, 329, ﬁ%ﬁﬁfﬂmt Az
353, Shivani (Jamga), Tal. Loha, Dist. Nanded, Your Service is Our Duty
Maharashtra.

Sub: Renewal of consent to operate of sugar industry having 3500 TCD
sugar cane crushing capacity.

Ref: 1, Earlier Consent having No.Format1.0/CC/UAN
No.MPCBCONSENT-0000147201/CR/2211002348, Dtd. 28.11.2022

2. Minutes of Consent Committee Meeting held on 06.11.2023,

Your application No.MPCB-CONSENT-0000177210 Dated 24.07.2023

For: grant of Consent to Renewal under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 and Rule 18(7) of the Hazardous & Other Wastes
(Management & Transboundary Movement) Rules 2016 is considered and the consent is
hereby granted subject to the following terms and conditions and as detailed in the
schedule |, 11, Il & IV annexed to this order:

1. The Consent to Renewal is granted upto: 31.07.2024

2. The capital investment of the industry is Rs.109.27 Crs. (As per C.A
Certificate submitted by industry).

3. Consent is valid for the manufacture of:

Product Maximum Quantity
1 Sugar 12600 MT/M Ny
2 Molasses 4725 MT/M~z, o 470 2\
3 Press Mud 4200 MIT/M. “1
4 Bagasse 31500 NFT/M _.:; 24V

3. Note: Total Sugar Cane Crushing capacity shall not exceed 3500 TCD, /-&3':
/ \*,
4. Conditions under Water (P&CP) Act, 1974 for discharge of effluent: _ ﬁ‘}

3. Permitted "
SrNo  Description in CMD Standards to Disposal
1. [Trade effluent 315 As per Schedule -1  [On land for irrigation
2. |Domestic effluent 20 As per Schedule -1 |on land for irrigation
M/s. Twentyone Sugars Ltd (UniCTIT) (Formerly known as M/s Dharashiv Sakhar Karkhana Unit ITI/CR/UAN Page-Tofil

No.MPCB-CONSENT-0000177210/Indus-1:1.129578 (098-12-2023 03:09:07 nm) /OMS PO6 FO2/00
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5. Conditions under the Air (P& CP) Act, 1981 for air emissions:
Description of stack / Number of

Stack No. i ), Stack ._Standards to be achieved
S-1 Boiler (32 TPH) 1 As per Schedule -lI
S-2 Boiler (32 TPH) 1 As per Schedule -I|
S-3 D.G. set (320 KVA) il As per Schedule -lI
S-4 D.G. set (120 KVA) 1 As per Schedule -l

(As per previous consent of existing unit)
6, Conditions about Non Hazardous Wastes:

Sr Type of . o
No Waste Quantity UoM Treatm{ent Disposal
1 |ETP Sludge 1 MT/A |Composting . |Used as Manure
Sale\to Authorized Sale to Authorized
2 |Boiler Ash 10 MT/Day |Brick'Manufacturer / Brick Manufacturer /
Use in Manure Use in Manure

7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2008 for
treatment and disposal of hazardous waste:

Sr Type of HW Quantity &

No Waste  Category. UoM Ve i DERECY:
Sale to MPCB Sale to MPCB
o authorized re- authorized re-
1 [orspent |[5.1 1.0 MT/A |
oil processor / recycler [processor / recycler
/ CHWTSDF / CHWTSDF

The applicant shall ensure disposal to the Actual user having permissions under Rule 9
of Hazardous and other Waste (M & TM) Rules, 2016.

a. The applicant shall properly collect, transport & regularly dispose of the hazardous
waste to CHWTSDF, in compliance of the Hazardous & Other Wastes (Management &
Transboundry Movement) Rules, 2016 and keep proper manifest thereof.

8. The Board reserves the right to review, amend, suspend, revoke etc. this consent and
the same shall be binding on the industry.

9. This consent should not be construed as exemption from obtaining necessary
NOC/permission from any other Government authorities.

10. The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent.

11. This consent shall be consider cancelled if industry violates the various environmental
laws, rules and regulations.

12. Industry shall comply with the EIA notification, dtd. 14. 09,2{106 mndments

thereto and consent shall treat as cancelled if industry ), ‘Ee e sa
5 " ff. \‘}n
f_ \ 4,’. tﬂs
._I JII.
/5. Twentyone Sugars Ltd (Unit 1) (Formerly known as M/s Dharashiv Sakhar Karkhana Unit 1I1)/CR/UAN Page 2 of 11

No.MPCB-CONSENT-0000177210/Indus-1d.129578 (09-12-2023 03:09:02 pm) /OMS.PO6 F02/00
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13. Industry shall comply with the judgements/ orders passed or being passed by Hon'ble
NGT in the matter of O.A. 113/2023.

14. This consent is issued without prejudice to orders /judgements passed / to be passed
by Hon'ble NGT in the matter of Original Application No. 113/2023.

15. This consent is issued as per the Consent Appraisal Committee meeting dated
06.11.2023.

16. Industry shall submit Bank Guarantee of Rs. 25 Lacs towards compliance of consent
conditions, operation & maintenance of pollution control systems and to achieve
consented prescribed standards.

17. Industry shall stop production activity voluntarily in case of failure of operation and
maintenance of the ETP / pollution control systems as preventive measures.

18. Industry shall extend all existing BGs towards O&M of pollution control systems and
towards compliance of the Consent conditions.

19. The treated sewage shall be recycled for secondary purposes to the maximum extent
and remaining shall be discharged on land for gardening within premise. In no case,
sewage shall find its way for gardening / outside factory premises.

20. Industry shall send sewage / overflow of septic tank and soak pit into the aeration tank
of ETP for further treatment & disposal.

| Signed by: Dr.Avinash Dhakne

| Member Secretary

For and on behalf of,

Maharashtra Pollution Control Board
ms@mpchgovin

2023-12-09 15:09: 26 IST

Sr.No Amount(Rs.) Transaction/DR.No.  Date | Transaction Type
1 218540.00 |[TXN2307003336 24/07/2023|0nline Payment

2 100000.00 [TXN2308000142 01/08/2023 |Online Payment

Copy to:

1. Regional Officer, MPCB, Aurangabad and Sub-Regional Officer, MPCB, Nanded
- They are directed to ensure the compliance of the consent conditions.

_ They are directed to obtain top-up B.G. of Rs.__towards compliance of consent
condition.

2. Chief Accounts Officer, MPCB,Sion, Mumbai

M/s. Twentyone Sugars Ltd (Unit 1) (Formerly known as M/s Dharashiv Sakhar Karkhana Unit IIT)/CR/UAN

Na MPCR.CONSENT.0000177210/Inductd 120578 (09-12.2023 03:09:02 nm) /OMS POE E02/00 Page 3 of 11
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

1) A] As per your application, you have Provided Effluent Treatment Plant
(ETP) of designed capacity of 400.00 CMD consisting of Primary &
Secondary treatment system for the treatment of 315.00 CMD
industrial effluent.

B] Industry shall provide CPU for recycle/reuse of treated effluent.

C] The Applicant shall operate the effluent treatment plant (ETP) to treat
the trade effluent so as to achieve the following standards prescribed
by the Board or under EP Act, 1986 and Rules made there under from
time to time, whichever is stringent.

Limiting concentration not to exceed in

Sr. No. Parameters mg/l, except for pH
(1) |pH 5.5-9.0
(2) |Oil & Grease 10
(3) |BOD (3 days 27*" 100
(4) [Sulphate 1000
(5) |Suspended Solids 100
(6) |COD 250
(7) |Chloride 600
(8) |Total Dissolved Solids 2100

D] The treated effluent 315.00 CMD shall be disposed on land for irrigation
on 4.20 hectares of own land /as per the bilateral agreement with
farmers. In no any case treated/untreated effluent shall find its way
outside the factory premises directly or indirectly.

E] Industry shall operate Online Continuous Emission Monitoring System
(OCEMS) and shall transmit Online Contlnuous Emission Monitoring
System (OCEMS) data to Board’s server directly through the data logger
without any intermediate server.

F] Trade effluent of 0.00 CMD generated from Co-gen shall be 100%
recycle in process.

G] CREP conditions for Sugar Factory

i. Operation of ETP shall be started at least one month before starting of cane
crushing to achieve desired MLSS. So as to meet prescribed standards from
day one the operation of mill.

ii. Waste water generation shall be reduced to 100 liters por tono of cane
crushed. T

iii. Industry shall achieve zero discharge into in land surface water bodles

care during no demand for irrigation.

iv. 15 days’ storage capacity tank shall be provided fof treated effluent te, take.l_\

M/s. Twenftyone Sugars Ltd (Unit T (Formerly known as M/s Dharashiv Sakhar Karkhana Unmﬂtm
No MPCB-CONSENT-0000177210/Induc-1d. 129578 (09-12-2023 032:09:02 nm)} /OMS PO6 F02/00

Page 4 of 11
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£33

2)

3)

5)
()

(i)

(iii)

(iv)

(v)

(vi)

H] Industry to make necessary arrangement to cover the effluent
collection system and to avoid the ingress of Bagasse and other
material.

I] The unit shall operate ETP even after completion of the crushing season
so that any effluent generated during washing & maintenance activity is
to be discharged after proper treatment.

J]1 The unit shall optimize water use in industrial process & maintain
records.

A] As per your application, you have provided septic tank and soak pit for
the treatment of 20 CMD sewage.

B] The applicant shall operate sewage treatment system to treat sewage
so as to achieve the following standards/ prescribed under EP Act 1986
and rules made under time to time, whichever is stringent.

1 [Suspended Solids Not to exceed 100 mg/I
2 |BOD 3 days (27°C) Not to exceed 100 mg/l

Cl The treated sewage shall be 100% reused/recycled for gardening
purpose within premise. In no any case, sewage shall find its way
outside Company’s premises

treated effluent is used for irrigation purposes and a copy of the agreements with
validity shall be submitted to the Regional/Sub- Regional Office of the Board.

The industry shall create Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert: for looking after day to day activities
related to Environment and irrig old where treated effluent is used for
irrigation.
CONDITIONS FOR MOLASSES STORAGE:

The molasses shall be properly collected and stored in steel tanks which shall be leak
proof. At no stage of handling of molasses, there shall be leakage or spillage.

The capacity of tanks for storage of molasses shall be such that it will take care of
bumper production of sugar, non-lifting of molasses etc.

All the area on which molasses are stored and handled should be provided with drain
for diverting the spills to the treatment plant/ molasses tank. Suitable arrangements
for accidental discharges of molasses from the tanks shall be provided to contain the
same within factory premises.

Destruction of molasses and its disposal shall not be done without specific
permission in writing from the authorized officer of the Board. Intimation of intention
to destroy or dispose of the molasses shall be given to the Board at least 15 (fifteen)
days in advance by registered post under intimation to the Sub-Regional officer and
Regional officer of the Board under whose jurisdiction the factory is situated.

The storage tanks shall be kept in good conditions all the year round with adequate ™ vl
maintenance. The tanks size and capacity per cm, height, total capacny i tonnes_';.__

shall be displayed prominently near /on the tank.

The above conditions shall be in addition to and not in derogation of the pruwsmnsf;; _
contained in the “Bombay Molasses Rules, 1955? and “Maharashtra Moiasses;‘;;’

Storage and Supply Regulation, 19657?.

v{‘ T
S

M/s. Twentyone Sugars Ltd (Unit I1T) (Formerly Known as M/s Dharashiv Sakhar Karkhana Unit II1)/CR/UAN g

No.MPCB-CONSENT-0000177210/Incduc-1d.129578 (019-12-2022 02:00:02 nm) /OMS POE& EN2/00

Page 5 of 11
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Environmental Clearance / CREP guidelines if applicable.

addition thereto.
of standards and safety of the operation thereof.

as contained in the said act:
Sr.

Purpose for water consumed

1 Industrial Cooling, spraying in mine pits or boiler

6) The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/

7) The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or

8) The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance

9) The Applicant shall comply with Lhe provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters, and other provisions

Water consumption
quantity (CMD)

feed 45.00

2. |Domestic purpose 30.00
Processing whereby water gets polluted & pollutants

3. . 375.00
are easily biodegradable

4 Processing whereby water gets polluted & pollutants 0.00

" |are not easily biodegradable and are toxic '
5. |Grandening 0

Environmental Clearance/ CREP guidelines.

10) The Applicant shall provide Spetific” Water "Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/

M/s. Twentyone Sugars Ltd (Unit 1) (Formerly known as M/s Dharashiv Sakhar Karkhana Unit NT/CRTUAN
No MPCR-CONSENT-0000177210/Indus-1d 129578 (09-12-2023 03:09:02 pm) /OMS.PO6 F02/00

Page 6 of 11



SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

1) As per your application, you have provided the Air pollution control (APC)
system and erected following stack(s) and observe the following fuel

pattern-
Stack Stack  APC Height Type of Quantity &
No. AttachedTo System inMtrs. Fuel UoM
Boiler (32 Wet 33750
S-1 TPH) Scrubber 65 Baggase Kg/Day 0.20{135.00
Boiler (32 Wet 33750
S-2 TPH) Scrubber 65 Baggase Kg/Day 0.20|135.00
D.G. set (320 |Acoustic .
S-3 KVA)) enclosure 4.0 |Diesel 50 Ltr/Hr |1.00{ 60.00
D.G. set (120 |Acoustic .
S-4 KVA)) Enclosure 2.5 |Diesel 70 Ltr/Hr |1.00| 60.00

(As per previous consent of existing unit)

2) The Applicant shall provide Specific Air Pollution control equipments as per
the conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance / CREP guidelines.

1 The Applicant shall provide ESP/ Bag filter/ Wet scrubber to the Bagasse fired boiler
and Dust Collector to Sugar bagging section as an Air Pollution control equipments OR
as per the conditions of EP Act, 1986 and rule made Lhere under from time to time /
Environmental Clearance / CREP guidelines.

2 The applicant shall operate and maintain above mentioned air pollution control
system, so as to achieve the level of pollutants to the following standards:

Tolal Parliculate matter - Not to exceed 150 mg/Nm3

3 The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution
control equipment.

4 The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

5 Industry should not use auxiliary fuel more than 15 % (as per amendment in EIA
Notification 2009, power plant upto 15 MW based on Bio-mass and using auxiliary fuel
as coal upto 15% are exempt.) as co-gen capacity is below 15 MW.

3) The Applicant shall obtain necessary prior permission for providing
additional control equipment with necessary specifications and operation
thereof or alteration or replacement/alteration well before its life come to an
end or erection of new pollution control equipment.

4) The Board reserves its rights to vary all or any of the condition in the

necessary).

consent, if due to any technological improvement or otherwise such variatton._
(including the change of any control equipment, other in whole ol:jmpa‘rbﬁ [
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SCHEDULE-II
Details of Bank Guarantees:

Sr. Consent(C2E/ Aol Submission Compliance Validity

BG Purpose of BG

No. C20/C2R) Imposed Period

Period Date

Towards
Compliance of
consent
conditions and
Operation &
Consent to Rs. 25 maintenance of
L Operate Lacs L5idays pollution
control system
& to achieve
consented
prescribed
standards

BG Forfeiture History

31.07.2024 31.01.2025.

Amount of . . Amount of Reason of
Consent Submission Purpose

(C2E/C20/C2R) ' . Period of BG

Srno. :{6) BG

Forfeiture Forfeiture

M/s. Twentyone Sugars Ltd (Unit ITIJ (Formerly known as M/s Dharashiv Sakhar Karkhana Unit II)JCR/UAN Page 8 of 11
No.MPCB-CONSENT-0000177210/Indus=-1d.129578 {09-12-2023 020902 nm) /OMS . PO6 F0O2/00 Y
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SCHEDULE-IV
General Conditions:

1 The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

2 The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board's Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

3 Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipment, the production process connected to it shall
be stopped.

4  The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

5 The firm shall submit to this office, the 30th day of September every year, the
Environmental Statement Report for the financial year ending 31st March in the
prescribed Form-V as per the provisions of rule 14 of the Environment (Protection)
(Second Amendment) Rules, 1992,

6 The industry should comply with the Hazardous & Other Wastes (M & TM) Rules, 2016
and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous & Other Wastes
(M & TM) Rules, 2016 for the preceding year April to March in Form-IV by 30th June of
every year.

7  Aninspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

8 The industry shall constitute an  Environmental cell with qualified
staff/personnel/agency to see the day to day compliance of consent condition towards
Environment Protection.

9 The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

10 The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees survwlng as. on
31st March of the year and number of trees planted by September end. A

11 The Industry shall submit officlal e-mail address and any change will be: du[y Inrurmed. »
to the MPCB. '

12 If the MIDC pipeline is broken/ overflowing chamber, in such cases mdustry shall not:"
discharge their treated effluent into MIDC drain, it shall be sent to CETP by tankec

24/ I".-ﬁ',;r e A

el

k Ew,‘iﬂ ‘:.,7:-.

M/s. Twentyone Sugars Ltd (Unit I1T) (Formerly known as M/s Dharashiv Sakhar Karkhana Unit IIIJ/JCR/UAN Page 9-0f 11
No MPCR-CONSENT-0000177210/Indus-1d. 129578 (09-12-2023 032:09:02 pm) /OMS.PO6 F02/00 g
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13 Industry should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly.

14 The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the provision
contain in the H&OW(M&TM) Rules 2016, which can be recycled/processed/ reused/
recovered and only waste which has to be incinerated shall go to incineration and waste
which can be used for land filling and cannot be recycled/ reprocessed etc. should go for
that purpose, in order to reduce load on incineration and landfill site/environment.

15 Industry shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act,1981 and
Environmental Protection Act,1986 and industry specific standard under EP Rules 1986
which are available on MPCB website(www.mpcb.gov.in).

16 Separate drainage system shall be provided for collection of trade and sewage effluents.
Terminal manholes shall be provided at the end of the collection system with arrangement
for measuring the flow. No effluent shall be admitted in the pipes/sewers downstream of the
terminal manholes. No effluent shall find its way other than in designed and provided
collection system.

17 Neither storm water nor discharge from other premises shall be allowed to mix with the
effluents from the factory.

18. Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

c) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

19 The industry should not cause any nuisance in surrounding area.

20 The industry shall take adequate measures for control of noise levels from its own sources
within the premises so as to maintain ambient air quality standard in respect of noise to less
than 75 dB (A) during day time and 70 dB (A) during night time. Day time is reckoned in
betwaen 6 a:m. and 10 p.m. and night time is reckoned between 10 p.m. and 6 a.m.

21 0dhe applicant ghall maintain good housekeeping.

/ 22/ The non-hazardaus solid waste arising in the factory premises, sweepings, etc. be disposed
/ _of scientifically\ so- @s not to cause any nuisance / pollution. The applicant shall take
"necessary. permissiofls from civic authorities for disposal of solid waste.

¢

M/s. Twentyone Sugars Ltd (Unit 1) (Formerly known as M/s Dharashiv Sakhar Karkhana Unit TIT)/CR/UAN

No.MPCB-CONSENT-0000177210/Indus-1d.129578 (09-12-2023 03:09:02 bm) /OMS.PO6 F02/00 Page 10 of 11
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23 The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipment provided for without previous written permission of the Board. The industry
will not carry out any activity, for which this consent has not been granted/without
prior consent of the Board.

24 The industry shall ensure that fugitive emissions from the activity are controlled so as
to maintain clean and safe environment in and around the factory premises.

25 The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification dtd. 16.11.2009 as amended.

26 The applicant shall make an application for renewal of the consent at least 60 days
before the date of the expiry of the consent.

This certificate is digitally & electronically signed.

Vaps
True. copy

M/s. Twentyone Sugars Ltd (Unit IIT) {(Formerly known as M/s Dharashiv Sakhar Karkhana Unit IN7CR/UAN

No.MPCB-CONSENT-0000177210/Indus-1d.129578 (09-12-2023 03:09:02 pm) /QMS.PO6 F02/00 Page-11-of-11
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WRASHTRA POLLUTION CONTROL BOARD
Tel. No, 02462-24 e,
Eail. o, 2492 v Sub-Regional Office,
- sronanded @mpcb.gov.in bt Py et Lahoti Complex,2nd floor
QR Near Shivaji Putla,
Vazirabad, Nanded.

“Your Service is our Duty”

-
YL T RV
PwBEmasun -
-
L Y NN Y YL L LY LT L Ly b e i g e o B e S A S o A AT O 2 P A e A -

No. MPCB/SROND/ X0 bt 1)

o 2  Dateduy /1] 2023
I\“l'i’s. Dharashiv Sakhar Karkhana Unit 1),

(3‘(?(’"]6’.:?‘)’ known as M/s. Venkateshwar Agro Sugar Products Pyt Lid..)
Shivani (Jamga). Tal, Loha. Dist. Nanded,

Sub: - Waming notce for the noncompliance of consent conditions.
Ref:-1) Consent gramed by the MPC Board vide dtd. 28/11/2022 which is valid up 1o 31.07.2023
& applied (or renewal
2) Propused direction No. MPCRIPD/2311130003 dids. 13.1 1.2023
3) Visit of Board officials wo your indusiry and complainant on 21.11.2023

4) Complaint by Shetkari Krull Samiti AT Jampa Shivani Tal, [_oha Dist, Nanded received
on22.11.2023

to your unit under Various

Maharashtra  Pollution Control Board has granted consent
74 and Air (Prevention &

Environmental Acts such as Water (Prevention & Control of Pollution). Act, 19
Control of Pallution) Act, 1981 and authorization under the provision of Hazardous waste (Management
& Handling) Rules 2016, subject (o certain lerms & conditions. 1t is obligatory on your part to comply

with the conditions prescribed in the consent.

“This office is in receipt of Compliant from Shetkari Kruti Samiti At Jamga Shivani Tal. Loba
Dist. Nanded vide letter under ref. 3. Accordingly, boatd officials have caused visit to your industry and
met complainant on 211 | 2023 and During visit following non compliances were observed: -

1. Spray pond Overflow is found discharged in to nearby nulia Jeading to the odha behind

industry.

7. Nol cunnected the back v ash effluent pipe t ot'tert

3 Blackish smoke emissions were noticed trom boler stack.

4. You have not provided Condensate Pulsing unit as per consent condition

5. Emission of bagasse particles werce found fiom bagasse feeding xection

fary (reatment Sludge drying beds.

This shows your nepligent attitude towards implementation of water (Prevention & control of
pollution) Aet, 1974, Air (Prevention and Control of poliution) Act, (981 and Hazardous wasic
(Manzpement, Handling & Teanshoundary Movement) Rule 2016 also owards pollution & polhution
control matlers.

In the view af above. you are (nstructed 1o submit your clarification fexplanation for above neo
compliances & submit detail action taken report in this regard within 7 dwy s trom e date of reeeipt of
\his notice. Failing which this office will be constrained 1o recommend your case for initigtion pf further
legal action as deem fit in the case. which may please be noted, t{jf,rr‘w rg ;\

) miﬂé\i‘g—#
(Shrankar S, K Fnd) ie)
Sub Regional Officer Nanded
Copy subnitied for information and necessary petion to:- 7 -
Regional Otticer. M. p. . Board, Chatrapati Sartbha)t nagar
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TRUE TYPIED COPY OF WARNING NOTICE DT. 24/11/2023

MAHARASHTRA POLLUTION CONTROL BOARD
Tel No. 02462-242492 Sub- Regional Office,
Email. sronanded@mpch.oov.in SEAL Lahoti Complex,2nd floor
Near Shivaji Putla,
Vazirabad, Nanded.
“Your Service is our Duty”

No. MPCB/SROND/277 Date:- 24/11/2023
To,
M/s. Dharashiv Sakhar Karkhana Unit III,
(Formerly known as M/s. Venkateshwar Agro Sugar Products Pvt. Ltd.)
Shivani (Jamga). Tal. Loha, Dist. Nanded

o

Sub:- Warning notice for the noncompliance of consent conditions.

Rel:- 1) Consent granted by the MPC Board vide did. 28/11/2022 which is valid up
to 31.07.2023 & applied for renewal
2) Proposed direction No. MPCB/PD/2311130003 dt. 13.11.2023
3) Visit of Board Officials to your industry and complainant on 21.11.2023
4) Complaint by Shetkari Kruti Samiti At Jamga Shivani Tal. Loha, Dist.
Nanded received on 22.11.2023

Maharashtra Pollution Control Board has granted consent to your unit under Various
Environmental Acts such as Water (Prevention & Control of Pollution) Act. 1974 and Air
(Prevention & *Control of Pollution) Act, 1981 and authorization under the provision of
Hazardous waste {(Management & Handling) Rules 2016, subject to certain terms &
conditions. It is obligatory on your part to comply with the conditions prescribed in the
consent.

This office is in receipt of Compliant from Shetkari Kruti Samiti At Jamga Shivani Tal.
Loha Dist. Nanded vide letter under ref. 3. Accordingly, board officials have cause visit to your
industry and met complainant on 21.11.2023 and during visit following non compliance were
observed:-

1. Spray pond overflow is found discharged in to nearby nalla leading to the odha behind
industry.
2. Not connected the back wash effluent pipe of tertiary treatment Sludge drying
beds.
. Blackish smoke emissions were noticed from boiler stack.
. You have not provided Condensate Pulsing unit as per consent condition
5. Emission of bagasse particles were found from bagasse feeding section

HW

This shows your negligent attitude towards implementation of water (Prevention &
control of pollution) Act, 1974. Air (Prevention and Control Of pollution) Act, 1981 and
Hazardous waste (Management, Handling & Trans boundary Movement) Rule 2016 also
towards pollution & pollution control matters.

In the view of above you are instructed to submit your clarification/explanation for
above non compliance & submit detail action taken report in this regard within 7 days from
the date of receipt of this notice. Failing which this office will be constrained to recommend
your case for initiation of further legal action as deem fit in the case which may please be
noted. i

SD ,f
(Shankgi Sy I\uuluin}
Sub Rogmnal C}Lﬁqﬂ Nunded
Copy submitted for information and necessary action to:- . ;
Regional Officer M.P.C. Board Chatrapai Sumbhaji nagar
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BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN ZONE BENCH, PUNE, AT-

PUNE

Original Application No.113 of 2023W2Z.

Kapil Baliram Bomnale & 23 Others

VERSUS

........ } Applicants.

Director, M/s Twenty-One Sakhar Karkhana Unit No.3 & Others.

.......... } Respondents.

AFFIDAVIT IN SUPPORT OF THE REJOINDER REPLY ON BEHALF OF THE
APPLICANTS TO THE REPLY OF THE RESPONDENT NO.1.

We the following Applicants hereby authorized Shri Kapil Baliram Bomnale to file Rejoinder-
Application to the Affidavit in Reply filed by & on behalf of the Respondent-No.1 as under:

1) We have carefully gone through the Original Application as well as the Affidavit in Reply filed
by and on behalf of the Respondent No.1 and decided to file above Rejoinder-Application

and authorized Shri Kapil Baliram Bomnale to file it.

]

2) The contents of the Rejoinder-Application of para-1to 4 are true and correct to the Best of
Knowledge & Belief. All Annexures thereto are true copies of office copies of the documents
available with us.

Solemnly
Nanded.this31*"July,2023atPune.

affirmed on

11" day of 2024 at

Sr.No NameofFarmer-Clientand Age and
OwneroftheAgriculturalLand Signature
[ 1 ShriKapilBaliramBomnale ')L.c\;ul 5
: Shri Gangadhar Shesherao Bomnale @x\ = );;g/J\"‘f)?Tf)‘)@
B 3 Shri Somnath Balaji Bhalake oa\w*t T
4 Shri Baliram Shesherao Bomnale t -
5 Shri Damodar Laxmanrao Jamge ‘C";%f:}z 3 |{r?: A
6 Shri Shivraj Shesherao Bomnale J?jq 21 U{;? {} d
7 Shri Sunil Damodhar Jamge M
8 Shri Baliram Raosaheb Bhalake &) LY
9 Shri Madhukar Bhimrao Bhalake -~ o
. Shri Madhavrao Kondiba Bomnale AT O
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Shri Parmeshwar Gangadharrao

11

Bomnale (J;"’Gb’
12 Shri Bharat Shrirang Jamge WA/
13 Shri Gajanan Balaji Bhalake ol V‘(l_q"‘(,"‘i '
14 Shri Vyankati ShivAppa Bhalake oNH T
15 Shri Sanjay Damodar Jamge N @& —p,
= Shri Sidheshwar Vyankati Bhalake VTR 2
= Shri Pralhad Madhavrao Bomnale j(\ﬁ;“ﬁé
18 Shri Balaji Bhimrao Bhalake Ui O
19 Shri Nagesh Shivraj Bomnale i [/]

o

Shri Kondiba Gangadhar Bomnale o0 o
20 ’ o (Rormdl-|
21 Shri Onkar Madhukar Bhalake

Shri Sidheshwar Gangadhar Bomnale w
= 9 | a2,

Shri Chhatrapati Shrirang Jamge, =
23 e
24 Shri Umakant Madhavrao Bomnale @"YM%

"!pﬁ

RAANJUSHA 8. TAL?
£i, No. 101, 85, umeghai\i&-,
Pimpri, Pune 411018.
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